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MINISTRY OF FINANCE
(Department of Economic Affairs)
NOTIFICATION
New Delhi, the 30th September, 2019

G.S.R. 705(E).—In exercise of the powers conferred by clause (iii) of section 3 of the Government
Securities Act, 2006 (38 of 2006), the Central Government hereby makes the following Scheme, namely:—

1. Short title and commencement.-
(i)  This scheme may be called the Sovereign Gold Bond Scheme 2019-20.

(i) There will be a distinct Series (starting from Series V) for every tranche which will be indicated on
the Bond issued to the investor.

(i) It shall come into force on the date of its publication in the Official Gazette.
2. Definition.-
In this Scheme, unless the context otherwise requires:
a) “Form” means a form appended to this Scheme;

b) “Receiving office” means the offices or branches of Scheduled Commercial Banks (as specified in
Annexure I to this Notification), designated Post Offices (as specified in Annexure II to this
Notification), Stock Holding Corporation of India Ltd. (SHCIL) and the authorised stock exchanges as
specified in Annexure III to this Notification.

¢) “Stock Certificate” means the Gold Bond issued in the form of Government of India Stock in
accordance with section 3 of the Government Securities Act, 2006.

3. Eligibility for Investment.-

The Gold Bonds under this Scheme may be held by a Trust, HUFs, Charitable Institution, University or by
a person resident in India, being an individual, in his capacity as such individual, or on behalf of minor
child, or jointly with any other individual.

Explanation— For the purposes of this paragraph:

(i) “person” shall have the same meaning as defined in clause (u) of section 2 of the Foreign Exchange
Management Act, 1999 (42 of 1999).

(i1) the expression “person resident in India” shall have the same meaning as defined in clause (v) of section 2
of the Foreign Exchange Management Act, 1999 (42 of 1999).

(iii) “Trusts” to mean a trust constituted/formed as per the Indian Trusts Act, 1882, or a public or private trust
constituted or recognized under the provisions of any Central or State law for the time being in force and
also an express or constructive trust constituted for either a public religious or charitable purpose or both
which includes a temple, a math, a wakf, a church, a synagogue, anagiary or any other place of public
religious worship, or a dharmada or any other religious or charitable endowment and also a society,
formed either for a religious or charitable purpose or for both, registered under the Societies Registration
Act, 1860 or under any other law for the time being in force in India.

(iv) “Charitable Institution” to mean a Company registered under Section 25 of the Indian Companies Act,
1956 or under Section 8 of the Companies Act, 2013; or an institution, which has obtained a Certificate of
Registration as a charitable institution in accordance with a law in force; or Any institution which has
obtained a certificate from an Income Tax Authority for the purposes of Section 80G of the Income Tax
Act, 1961.
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(v) "University" means a university established or incorporated by a Central, State or Provincial Act, and
includes an institution declared under section 3 of the University Grants Commission Act, 1956 (3 of
1956), to be a university for the purposes of the Act.

4. Denomination, Subscription limit and Pricing.—
(i) The bonds will be issued in denominations of one gram of gold or multiples thereof;

Provided that the minimum limit of subscription for the Bonds issued shall be of one gram and
maximum limit of subscription per fiscal year shall be of4 kg for individuals, 4 kg for Hindu Undivided
Family (HUF) and 20 kg for trusts and similar entities notified by the Government from time to time;

Provided that in case of joint holding, the above limits shall be applicable to the first applicant only;

Provided that the annual ceiling will include bonds subscribed under different tranches during initial
issuance by Government and those purchased from the secondary market; and

Provided further that the ceiling on investment will not include the holdings as collateral by banks and
other Financial Institutions.

(i) The nominal value of Gold Bonds shall be in Indian Rupees fixed on the basis of simple average of
closing price of gold of 999 purity, published by the India Bullion and Jewelers Association Limited,
for the last 3 working days of the week preceding the subscription period.

(iii) The issue price of the Gold Bonds will be I 50 per gram less than the nominal value to those investors
applying online and the payment against the application is made through digital mode.

5. Procedure for making application for subscription to Gold Bonds—

(i)  Any person who is desirous of subscribing to the Gold Bonds shall apply to any receiving office in
Form ‘A’ or in any other form as near as thereto, stating clearly the grams of gold, full name and
address of the applicant/s.

(ii) Every application shall contain such documents and particulars as specified in the instructions
contained in the Application Form.

(iii)  Every application must be accompanied by the ‘PAN Number’ issued by the Income Tax Department
to Individuals and other entities.

(iv)  On receipt of an application under sub paragraph (i), the receiving office shall issue an
acknowledgment receipt in Form ‘B’, if all requirements of the application are fulfilled.

(v)  An incomplete application is liable to be rejected.
6. Date and form of issue of Gold Bonds.—
(1) The Gold Bonds shall be issued in the form of a Stock Certificate, as specified in Form ‘C’.
(i) The Gold Bonds shall be eligible to be converted into Demat form.
7. Period of subscription.-
The Subscription of the Gold Bonds under this Scheme shall be open as specified in Section 8 below.

Provided that the Central Government may, with prior notice, close the Scheme at any time before the
period specified above.
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8. Calendar of Issuance.-

S. No. Tranche Date of Subscription Date of Issuance
1 2019-20 Series V October 07-11, 2019 October 15, 2019
2 2019-20 Series VI October 21-25, 2019 October 30, 2019
3 2019-20 Series VII December 02-06, 2019 December 10, 2019
4 2019-20 Series VIII January 13-17, 2020 January 21, 2020
5 2019-20 Series IX February 03-07, 2020 February 11, 2020
6 2019-20 Series X March 02-06, 2020 March 11, 2020

9. Interest.-

(i) The interest on the Gold Bonds shall commence from the date of issue and shall be paid at a fixed rate
of 2.50 percent per annum on the nominal value of the bond.

(i1) The interest shall be payable in half-yearly rests and the last interest shall be payable along with the
principal on maturity.

10. Receiving Offices.-

The receiving offices shall be authorised to receive applications for the bonds either directly or
through agents.

11. Payment Options.-

(1) All payments for Gold Bonds shall be accepted in Indian Rupees through cash (upto a maximum of
% 20,000/-) or demand draft, or cheque, or electronic banking.

(i) Where payment is made through cheque or demand draft, the same shall be drawn in favour of the
receiving office.

12. Redemption.-

(1) The Gold Bonds shall be repayable on the expiration of eight years from the date of the issue of the
Bonds:

Provided that premature redemption of Gold Bonds may be permitted after fifth year from the date of
issue of Bonds and such repayments will be made on next interest payment date.

(i1) On maturity, the Gold Bonds shall be redeemed in Indian Rupees and the redemption price shall be
based on simple average of closing price of gold of 999 purity of previous 3 working days, published
by the India Bullion and Jewelers Association Limited.

(iii) The RBI / depository shall inform the investor one month in advance, about the date of maturity of
the Bond.

13. Eligibility for Statutory Liquidity Ratio.-

Bonds acquired by the banks through the process of invoking lien/ hypothecation/ pledge alone, shall
be counted towards Statutory Liquidity Ratio.

14. Loan against Bonds.-

(i) The Gold Bonds issued under this Scheme may be used as collateral security for availing any loan.
Such loans could be granted by marking lien on SGB appropriately.

(i) The Loan to Value ratio as applicable to any ordinary gold loan mandated by the Reserve Bank of
India shall also apply to the Bonds issued under this Scheme.

Note: The loan against SGBs would be subject to decision of the bank/financing agency, and cannot be
inferred as a matter of right.
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15. Tax Treatment.

The interest on the Gold Bond shall be taxable as per the provisions of the Income-tax Act, 1961
(43 of 1961). The capital gains tax arising on redemption of these bonds to an individual is exempted.
The indexation benefits will be provided to long-term capital gains arising to any person on transfer
of bond.

16. Nomination.-

(1)

(i)

Nomination of and its cancellation shall be made in Form ‘D’ and Form ‘E’, respectively, in
accordance with the provisions of the Government Securities Act, 2006 (38 of 2006) and the
Government Securities Regulations, 2007, published in part III, Section 4 of the Gazette of India
dated the 1* December 2007.

An individual Non-Resident Indian may get the security transferred in his name on account of his
being a nominee of a deceased investor;

Provided that the Non-Resident investor shall need to hold the security till early redemption or till
maturity;

Provided further that the interest and maturity proceeds of the investment shall not be repatriable.

17. Transfer of Gold Bonds.-

The Gold Bonds issued in the form of Stock Certificate are transferable by execution of an
Instrument of transfer as in Form ‘F’, in accordance with the provisions of the Government
Securities Act, 2006 (38 of 2006) and the Government Securities Regulations, 2007, published in
part III, Section 4 of the Gazette of India dated the 1*' December 2007.

18. Trading of Gold Bonds.-

The Gold Bonds shall be eligible for trading from such date as may be notified by the Reserve Bank
of India.

19. Commission for mobilizing subscription.-

20.

The commission for mobilising subscription towards these bonds shall be paid at the rate of Rupee
one per hundred Rupees of the total subscription received by the receiving offices and receiving
offices shall share at least 50% of the commission so received with the agents or sub agents for the
business procured through them.

All other terms and conditions specified in the notification of Government of India in the Ministry of
Finance (Department of Economic Affairs) vide number F. No. 4(2)-(W&M)/2018, dated the
27" March, 2018 shall apply to the Gold Bond issued under this scheme.

By Order of the President of India,

[F. No. 4(7)-B(W&M)/2019]
RAJAT KUMAR MISHRA, Jt. Secy.
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APPLICATION FORM FOR SOVEREIGN GOLD BOND 2019-20

(Put v'wherever required)

Name of Receiving Office | | ‘ ‘ ‘ ‘ ‘ ‘ ‘ ‘ ‘ ‘ ‘ ‘NameofBranch: ‘ ‘ ‘ ‘ ‘ ‘ | | | |

Mode of Subscription I_—_I Cash D Cheque / DD \:| Electronic Transfer
: Cheque / Demand Draft Drawn on Cheque / Demand
Grams of GoldApplied for (Name of the Bank & Branch) Draft No. Dated

(In figures)

(In words)
Amount: Rs. (in figures) (in words)
|PAN number of the first/ sole applicant (mandatory) ‘ | | | ‘ ‘ | | | ‘
Applicant status: Resident Individual [ ], Trusts[ ], Charitable Institution[ ], University [ ], others [ ], Please specify:
Applicant(s) Detail (in block letters) EXISTING RBI INVESTOR ID, IFANY

FIRST/ SOLEAPPLICANT'S NAME IN FULL,

Date of Birth (minor)

SECONDAPPLICANT'S NAME IN FULL

Passport/Aadhar / PAN /TAN / Voter ID No. (any one of the above)

Guardian (in case of minor)

Passport/Aadhar / PAN /TAN / Voter ID No. (any one of the above)

FIRST/ SOLE APPLICANT'S / GUARDIAN'S ADDRESS IN FULL (DO NOT FILL IN NAME AGAIN)

CONTACT DETAILS
Phone Fax

Emalil ‘

BANK PARTICULARS FOR PAYMENT OF INTEREST WARRANT/ REDEMPTION

Account Holder Name

Bark Name accountNo. | | [ | L[ LT[ ][]
Branch Name /Address IFSC Code ‘ ‘ ‘ ‘ ‘ ‘ ‘ | | | | |

Account Type \:l SB Account \:|Current Account

Nominee details- Nomination Form (as applicable) to be filled and attached
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Depository participant details (to avail of option to hold the bond in demat form)
Depository Name |:| NSDL D CDSL (For NSDL, enter 8 digit dp ID followed by 8 digit client ID, For CDSLenter 16 digit client ID)

[ DP/ Client D | | | | | | | | I | | | | | | | |

Declaration: |/We hereby declare and undertake that (i) my/our aggregate investment in Sovereign Gold Bonds 2019-20
does not exceeddkg for individual and HUF & 20 Kg for trust and similar entities during the financial year 2019-
20 and (ii) the Information furnished in this application form is correct, (iii) | have read and understood the details of
information for the investors as well as rights and duties of investors (copy attached).The agent/bank has explained the
features of the scheme.

Signature Signature Signature

1st Applicant 2nd Applicant Guardian

Date | | [ [ | [ [ ][] Pace | | | | | [ [ [ LTI []]
Date, Bank Stamp & Signature of the
authorized official of the bank/Post Office
In case of thumb impression, attestation by two witnesses
Thumb Impression

Witnesses:

Name of 1st Witness Name of 2nd Witness,

Address Address

Signature Signature

H.U.F. declaration (mandatory, if applicant is Karta of HUF)
PP PPTPPTR ,residing at the address given against First Applicant ,do solemnly affirm that | am the Karta of the

Hindu Undivided Family and as such have full powers to sell, endorse, transfer or otherwise deal in the Sovereign Gold bonds 2019-20, standing in the
name of the HUF.

Specimen signature for and on behalf of the HUF (name of the HUF) ...,

Place

Date

For Office use only

(Signature of the Karta with seal of HUF)

Date of receipt | BLA No. | CIF No. | Date of Credit to Nomination HUF declara- Total limit NEFT/ECS Any other
of Application Govt.A/C registered on tion obtained declaration mandate information
(DD/MM/YYYY) (DD/MM/YYYY) (DD/MM/YYYY) (Y/N) obtained obtained

(Y/N) (Y/N)
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Part of Form A

Information for Investors of Sovereign Gold Bond 2019-20

Item

Sovereign Gold Bond 2019-20

1) Category of Investor

The Bonds will be restricted for sale to resident Indian
entities including individuals, HUFs, Trusts, charitable
institutions and Universities.

2) Limit of investment

Minimum subscription of 1 Gram and Maximum investment
of 4kg for individuals and HUF & 20kg for trust and similar
entities per investor per annum.

3) Date of Issue of
bonds

Date of receipt of bond will be the same which is inscribed
on the holding certificate.

4) Forms of Bonds

De-mat and Physical (Certificate of Holding).

5) Interest Option

Half yearly intervals. Interest will be credited directly in to
the account mentioned in the application form or in the
Account linked with the Demat a/c.

6) Post Maturity Interest

Post Maturity Interest is not payable.

7) Bank account

It is mandatory for the investors to provide bank account
details to facilitate payment of interest /maturity value.

8) Nomination
Facility

The sole Holder or all the joint holders may nominate a
maximum of two persons as nominee.

9) Maturity period

8 years from the date of issue.

10) Premature redemption

On the coupon dates after the 5" year of issuance.

11) Tradability

Trading of these bonds on stock exchanges shall be notified.

12) Loans from banks against
the security of these bonds

The holders of the said securities shall be entitled to create
pledge, hypothecation or lien in favour of scheduled banks.

13) Application forms

Branches of all the scheduled commercial banks, designated
Post offices, SHCIL and authorised stock exchanges.

Instructions for Investors/Applicants

a) Application should be complete in all respects.

b) Incomplete applications may be rejected or delayed till full particulars are available.

c) In case the application is submitted by a Power of Attorney (POA) holder, please submit
original POA for verification, along with an attested copy.

d) In case the application is on behalf of a minor, please submit the original birth certificate
from the School or Municipal Authorities for verification, together with an attested copy.

e) Please note that nomination facility is available to a Sole Holder or all the joint holders

(investors) of an SGB.

f) In case nominee is a minor, please indicate the date of birth of the minor and a guardian

can be appointed.

g) Nomination facility is not available in case the investment is on behalf of minor.

h) Please provide bank account details for receiving payment through Electronic mode.

i) Please notify the change of bank account, if any, immediately.
j) POST MATURITY INTEREST IS NOT PAYABLE.

k) Indicate your date of birth.
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Rights of the Investors

a)
b)
c)
d)
e)

f)
9)
h)

Holding Certificate will be issued to the investor.

The interest on the bond is paid half-yearly. The servicing of the Interest will be done
through the bank account provided in the Application form or through the A/c linked to the
de-mat, as the case may be.

Application forms for investments under Sovereign Gold Bonds 2019-20 are available on
the website at www.rbi.org.in/finmin.nic.in

A sole holder or all the joint holders may nominate maximum of two nominees to the rights
of the bonds.

The nomination will be registered at the Office of Issue and a Certificate of Registration will
be issued to the holder.

The nomination can be altered by registering a fresh nomination.
The existing nomination can be cancelled by a request to the Office of Issue.

The investor is entitled to receive repayment amount within five clear working days from
the date of tender of application for early redemption.

In case the bank does not comply with the above, you may lodge a complaint in writing in to
the nearest office of Reserve Bank of India as under:

THE REGIONAL DIRECTOR,
RESERVE BANK OF INDIA,

CONSUMER EDUCATION AND PROTECTION DEPARTMENT/
BANKING OMBUDSMAN

(LOCATION)

YOU MAY ALSO ADDRESS YOUR COMPLAINT TO:

THE CHIEF GENERAL MANAGER

INTERNAL DEBT MANAGEMENT DEPARTMENT
CENTRAL OFFICE

FORT, MUMBAI-400 001, MAHARASHTRA

Disclaimer: - I have read and understood the details of information for the investors as well as
rights and duties of investors. The agent/ bank has explained the features of the scheme to me.

Signature of the applicant
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Form ‘B’
[See Paragraph 5(4)]
Acknowledgement Receipt

Application No.........ccceeieeiieinennn
Date ......... Y [
(R EToLS AVZ=Te B i o T O N o 1 A £ Cash/
Demand Draft/Cheque No./Electronic Transfer/.......cccocciieiiiiiiiee e dated ...... Y [
drawn on (Bank and BranCh) ...t e for
grams totaling an amount of ... (RUPEES......iii it ettt et
only) for the purchase of Sovereign Gold Bond 2019-20 - Series V/VI/VII/VIII/IX/X for a period
of 8 years, interest payable on basis of the nominal value of
T (RUPBES. ...ttt et e s e et e et e e e at e e e s ate e e abaeeenbeeeaabeaeeansbeeeanteeeanreeeennns
......... only).

(Stamp / Seal of the Receiving Office)

Form ‘C’

[See paragraph 6 (1)]

Government of India
Tftgeh TUT Sgus (WA Meg J1Ug) 2019-20
SOVEREIGN GOLD BOND 2019-20

Certificate Number-

H TAggRT ST SHET/ahiat g fon ot/ sffereft Fie itgeh 0T FLHUT (WA TeE FMUS) 2019-20 —
RS v/vi/vii/viii/ix/x 3 Fer STFHeR faer T o TEIeRa T e £ Ttgen Taut Seds (Wi TMies aius), 2019-20 -
T v/vidviiviii/ix/x % TRfes e afa ad _ afaere sare fean smem, et @em ot o @ @@ e e
K| L — EEGCEIRITEERTEIRS LS 151 - — I ST BT 3R S0 o T & | o ke uier a9
TS ST YA Shl ARG Rl ITCTeY 2T

I hereby certify that, Smt. /Shri

is the registered holder of units of Sovereign Gold Bond 2019-20 — Series v/vi/vii/viii/ix/x.
The Sovereign Gold Bond 2019-20 — Series — v/vi/vii/viii/ix/x will bear interest at --------- per cent per annum on initial investment
Of Femmmmmmeeeeem , payable at half yearly intervals on and every year. The Bonds
are redeemable on -------------- with the option for early redemption after fifth year on interest payment dates.

ST STHeRAT T

Application Receiving Office

I YHTOTIS TOTTeAT ST B 37: TEATETT 393k T

This is a system generated certificate and does not require any signature.
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Form ‘D’
[See paragraph 16]
NOMINATION
W (Name and address), the holder/s of Stock certificate /
BLANO.....oovvneeennn. for the loan.................... here by nominate the following person/s who shall on my/our death

have the right to the Government securities/Bonds and receive payment of the amount for the time being due on the
Government securities/Bonds specified below:

PARTICULARS OF NOMINEE:

Date Amount Date of Full name with Date Relation- Particulars
of E4 repayment expanded of birth Ship to of bank account
issue initials and in case of holder/s
address of minor
nominee
To be filled in case if nominee is MINOY: AS............cooiiiiiiiiiiii i, the sole nominee above is a minor on

this date, [/We appoint Shri/Smt./Kum

................................................... to receive the amount for the time being

Due to the above Government securities/Bond in the event of my/our death during the minority of the said
NOTTHIIEE. ... vt eeteneceeenreereesreereee et enaeenere e enneeneesaeaneas

If the nomination is in substitution of the one already made: This nomination is in substitution of the nomination
dated.............oennee made by me/us and registered on your books at................c.ooii which shall stand cancelled
on registration of this nomination.

Place:

Date:

(Signature(s) of the Stock Certificate holder(s) /

BLA holder(s))
Signature with name and address of witnesses:
L
e e e

Acknowledgment

We acknowledge having registered the nomination in favour of........................... (Name of nominees) for the Stock
Certificate/BLA No...........cooeviiinin. for the loan........................... and the nomination registration No.
ISieiiiiiiinen, Please quote the above nomination registration no. in all communication pertaining to change or

cancellation of nomination.

Date:...ooovviiiiill Authorised Official.........................
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Form ‘E’
[See paragraph 16]

CANCELLATION OF NOMINATION

IWe. . (name and address) do here by cancel the nomination
dated.........c.ooiiiiiiii, made by me/us in respect of the following Stock certificate/Bond
Ledger Account No., and registered by the Public Debt Office/branch of the Agency bank
1001 (date) vide Registration No......................

Particulars of the Stock Certificate/ Bonds

Date of Issue Nomenclature of Stock Certificate/ Amount®)
The BLA No.
Place: (Signature(s) of the Stock Certificate holder(s)/
BLA holder(s))
Date:

Signature with name and address of witnesses:

Acknowledgment

We acknowledge having cancelled the nomination in favour of ........................... (Name of
Nominees) for the Stock Certificate/BLA No...........ooovvinnnn... for the loan
noted vide our nomination registration no.................. Dated
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Form ‘F’

[See paragraph 17]

TRANSFER OF STOCK CERTIFICATES

UWe* Lo (transferor/s) do hereby assign and transfer my/our™® interest or share in
the inscribed stock certificate number................. of ............ per cent Government Loan of
................ amounting to X.......... being the amount /a portion ofthe stock forX.......... as specified on
the face of this instrument together with the accrued interest thereon to ............................
(transferee/s), his/her/their* executors, administrators or assigns, and I/We* ................... dofreely
accept the stock certificate number ................... to the extent it has been transferred tome/us*.

IWe*. o (transferee/s) hereby request that on my/our*being registered as the holder/s
of the stock transferred to me/us*, the above stock certificate to the extent it has been transferred to me/us*
may be renewed in my/our*name (s)/converted in my/our*name(s).

@I/We*.. oo, (transferor/s) hereby request that on the above transferee(s)being
registered as the holder/s of the stock hereby transferred to him/them*,the aforesaid stock certificate to the
extent it has not been transferred to him/them*may be renewed in my/our*name(s).

As witness, our hand the ............... dayof ............... two thousand and ..................
Signed by the above-named transferor Signature of transferor....................
In the presence of** ....................c... Address:.....oovvvieiiiiiiiii
Signed by the above-named transferee Signatureoftransferee....................
Inthe presence™ .. ..o

*:Delete whichever is not applicable.
@:This paragraph is to be used only when a portion of the Certificate is transferred.
**:Signature, occupation and address of witness. Witness should be different for

Transfer or and transferee.

Transferred:

Stock Certificate issued No/s...................... dated........c.oooiiiiiiii Manager, Reserve
Bankof India,.........coooviiiiiiiiiiiinnt,
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Annexure I

(Refer to para 2(b) of notification dated September 30, 2019)

List of Scheduled Commercial Banks

PUBLIC SECTOR BANKS PRIVATE BANKS

1 |State Bank of India 1 |Axis Bank Ltd.

2 (Allahabad Bank 2 |Catholic Syrian Bank Ltd.

3 |(Andhra Bank 3 |City Union Bank Ltd.

4 (Bank of Baroda 4 |Development Credit Bank Ltd.
5 |Bank of India 5 [Dhanlaxmi Bank Ltd.

6 |Bank of Maharashtra 6 |Federal Bank Ltd.

7 |Canara Bank 7 |HDFC Bank Ltd.

8 |Central Bank of India 8 |ICICI Bank Ltd.

9 |[Corporation Bank 9 |IndusInd Bank Ltd.

10 (Dena Bank 10 |Jammu & Kashmir Bank Ltd.
11 |Indian Bank 11 |Karnataka Bank Ltd.

12 |Indian Overseas Bank 12 |Karur Vysya Bank Ltd.

13 |Oriental Bank of Commerce 13 |Kotak Mahindra Bank Ltd.
14 |Punjab National Bank 14 |(Lakshmi Vilas Bank Ltd.

15 |Punjab & Sind Bank 15 |Nainital Bank Ltd.

16 |Syndicate Bank 16 (Ratnakar Bank Ltd.

17 |Union Bank of India 17 |South Indian Bank Ltd.

18 |United Bank of India 18 |Tamilnad Mercantile Bank Ltd.
19 |UCO Bank 19 |Yes Bank Ltd.
20 |Vijaya Bank 20 |Bandhan Bank

21 (IDFC Bank Ltd.
22 (IDBI Bank Ltd
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FOREIGN BANKS
1 |The Royal Bank of Scotland N.V 23 |Mizuho Corporate Bank Ltd.
2 (Abu Dhabi Commercial Bank Ltd. 24 (Oman International Bank
3 |Antwerp Diamond Bank N.V 25 |SocieteGenerale
4 |Arab Bangladesh Bank Ltd. (AB Bank) 26 (Sonali Bank
S |Bank International Indonesia 27 |Standard Chartered Bank
6 |Bank of America 28 [State Bank of Mauritius
7 |Bank of Bahrain & Kuwait B.S.C 29 |JSC - VTB Bank
8 [Bank of Ceylon 30 |UBS AG
9 |Bank of Nova Scotia 31 [American Express Banking Corporation
10 |Bank of Tokyo - Mitsubishi Ltd. 32 |First Rand Bank Ltd.
11 (Barclays Bank 33 |[Commonwealth Bank of Australia
12 |BNP Paribas 34 |United Overseas Bank Ltd.
13 |(China Trust Bank 35 |[Credit Suisse A.G
14 [Shinhan Bank 36 |Sberbank
15 [Citibank N.A 37 |Australia and New Zealand Banking
Group Ltd.
16 |[Credit Agricole Corporate and Investment 38 |[Rabobank International
Bank
17 |Deutsche Bank 39 ([National Australia Bank
18 [DBS Bank Ltd. 40 (Woori Bank
19 |Hongkong and Shanghai Banking Corpn. 41 (Industrial & Commercial Bank of China
Ltd.
20 |J.P.Morgan Chase Bank N.A 42 [Sumitomo Mitsui Banking Corporation
21 |Krung Thai Bank 43 |Westpac Banking Corporation
22 |Mashreqgbank 44 (Doha Bank
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Annexure-II

(Refer to para 2(b) of notification dated September 30, 2019)

List of Post Offices Identified for Sale of Sovereign Gold Bonds

Sl. |Circle REGION Division Head Office Name of Office Office |PIN
No. Type
1| ANDHRA PRADESH | VISAKHAPATNAM SRIKAKULAM Srikakulam Srikakulam HO 532001
2| ANDHRA PRADESH | VISAKHAPATNAM SRIKAKULAM Tekkali Tekkali HO 532201
3 [ ANDHRA PRADESH | VIJAYAWADA NELLORE Nellore Nellore HO 524001
4 | ANDHRA PRADESH | VISAKHAPATNAM AMALAPURAM Amalapuram Amalapuram HO 533201
5[ ANDHRA PRADESH | VISAKHAPATNAM AMALAPURAM Razole Razole HO 533242
6 { ANDHRA PRADESH | HYDERABAD CITY I;\A(g_FRABAD SOUTH Hyderabad Jubilee Hyderabad Jubilee HO 500002
7 | ANDHRA PRADESH | HYDERABAD CITY SECUNDERABAD Secunderabad Secunderabad HO 500003
8 | ANDHRA PRADESH | VIJAYAWADA VIJAYAWADA Vijayawada Vijayawada HO 520001
9 | ANDHRA PRADESH | KURNOOL TIRUPATHI Tirupathi Tirupathi HO 517501
10 | ANDHRA PRADESH | VIJAYAWADA BHIMAVARAM Tanuku Tanuku HO 534211
11| ANDHRA PRADESH | VIJAYAWADA NARASARAOPET Narasaraopet Narasaraopet HO 522601
12 | ANDHRA PRADESH | VISAKHAPATNAM RAJAHMUNDRY Rajamundhry Rajamundhry HO 533101
13 | ANDHRA PRADESH | VISAKHAPATNAM RAJAHMUNDRY Ramachandrapuram Ramachandrapuram HO 533255
14| ANDHRA PRADESH | VIJAYAWADA KHAMMAM Khammam Khammam HO 507001
15 | ANDHRA PRADESH | VIJAYAWADA NELLORE Kavali Kavali HO 524201
16 | ANDHRA PRADESH | VIJAYAWADA GUNTUR Mangalagiri Mangalagiri HO 522503
17 | ANDHRA PRADESH | VIJAYAWADA TENALI Tenali Tenali HO 522201
18 | ANDHRA PRADESH | VISAKHAPATNAM VIZHIANAGARAM Vizhianagaram Vizhianagaram HO 535002
19| ANDHRA PRADESH | KURNOOL KURNOOL Kurnool Kurnool HO 518001
20 | ANDHRA PRADESH | KURNOOL TIRUPATHI Sri Kalahasti Sri Kalahasti HO 517644
21 | ANDHRA PRADESH | VISAKHAPATNAM KAKINADA Kakinada Kakinada HO 533001
22 | ANDHRA PRADESH | VIJAYAWADA MACHILIPATTNAM Machilipattnam Machilipattnam HO 521001
23 | ANDHRA PRADESH | VIJAYAWADA GUDIVADA Gudivada Gudivada HO 521301
24 | ANDHRA PRADESH | VIJAYAWADA GUNTUR Guntur Guntur HO 522002
25 | ANDHRA PRADESH | VIJAYAWADA BHIMAVARAM Palakol Palakol HO 534260
26 | ANDHRA PRADESH | HYDERABAD ADILABAD Adilabad Adilabad HO 504001
27 | ANDHRA PRADESH | HYDERABAD NIZAMABAD Nizamabad Nizamabad HO 503001
28 | ANDHRA PRADESH | KURNOOL NANDYAL Nandyal Nandyal HO 518501
29 | ANDHRA PRADESH | VIJAYAWADA NARASARAOPET Sattenapalle Sattenapalle HO 522403
30 | ANDHRA PRADESH | KURNOOL CUDDAPAH Rajampet Rajampet HO 516115
31| ANDHRA PRADESH | KURNOOL KURNOOL Adoni Adoni HO 518301
32 | ANDHRA PRADESH | VIJAYAWADA GUDIVADA Nuzvid Nuzvid HO 521201
33 | ANDHRA PRADESH | VIJAYAWADA MACHILIPATTNAM Avanigadda Avanigadda HO 521121
34 | ANDHRA PRADESH | HYDERABAD MEDAK Medak Medak HO 502110
35 | ANDHRA PRADESH | HYDERABAD NALGONDA Nalgonda Nalgonda HO 508001
36 | ANDHRA PRADESH | HYDERABAD NIZAMABAD Kamareddy Kamareddy HO 503111
37 | ANDHRA PRADESH | KURNOOL ANANTAPUR Guntakal Guntakal HO 515801
38 | ANDHRA PRADESH | HYDERABAD MAHABUBNAGAR MahabubNagar Mahabub Nagar HO 509001
39 | ANDHRA PRADESH | HYDERABAD NALGONDA Bhongir Bhongir HO 508116
40 | ANDHRA PRADESH | HYDERABAD WARANGAL Warangal Warangal HO 506002
41 | ANDHRA PRADESH | KURNOOL ANANTAPUR Anantapur Anantapur HO 515001
42 | ANDHRA PRADESH | KURNOOL TIRUPATHI Chandragiri Chandragiri HO 517101
43 | ANDHRA PRADESH | HYDERABAD HANAMKONDA Hanamkonda Hanamkonda HO 506001
44 | ANDHRA PRADESH | HYDERABAD KARIMNAGAR Karimnagar Karimnagar HO 505001
45| ANDHRA PRADESH | HYDERABAD NIZAMABAD Armoor Armoor HO 503224
46 | ANDHRA PRADESH | VIJAYAWADA TADEPALLIGUDEM Tadepalligudem Tadepalligudem HO 534101
47 | ANDHRA PRADESH | HYDERABAD HANAMKONDA Jangaon Jangaon HO 506167
48 | ANDHRA PRADESH | HYDERABAD PEDDAPALLI Peddapalli Peddapalli HO 505172
49 | ANDHRA PRADESH | HYDERABAD SANGAREDDY Sangareddy Sangareddy HO 502001
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50 | ANDHRA PRADESH | HYDERABAD WANAPARTHY Wanaparthy Wanaparthy HO 509103
51 | ANDHRA PRADESH | HYDERABAD WARANGAL Mahabubabad Mahabubabad HO 506101
52 | ANDHRA PRADESH | VIJAYAWADA ELURU Eluru Eluru HO 534001
53 | ANDHRA PRADESH | VIJAYAWADA VIJAYAWADA Bhuckingampet Bhuckingampet HO 520002
54 | ANDHRA PRADESH | HYDERABAD KARIMNAGAR Jagtial Jagtial HO 505327
55 | ANDHRA PRADESH | HYDERABAD SURYAPET Suryapet Suryapet HO 508213
56 | ANDHRA PRADESH | HYDERABAD CITY HYDERABAD CITY Khairatabad Khairatabad HO 500004
57 | ANDHRA PRADESH | KURNOOL CUDDAPAH Cuddapah Cuddapah HO 516001
58 | ANDHRA PRADESH | VIJAYAWADA BHIMAVARAM Bhimavaram Bhimavaram HO 534201
59 | ANDHRA PRADESH | VIJAYAWADA KHAMMAM Bhadrachalam Bhadrachalam HO 507111
60 | ANDHRA PRADESH | VISAKHAPATNAM PARVATHIPURAM Bobbili Bobbili HO 535558
61 | ANDHRA PRADESH | VISAKHAPATNAM PARVATHIPURAM Parvathipuram Parvathipuram HO 535501
62 | ANDHRA PRADESH | HYDERABAD MEDAK Siddipet Siddipet HO 502103
63 | ANDHRA PRADESH | HYDERABAD PEDDAPALLI Huzurabad Huzurabad HO 505468
64 | ANDHRA PRADESH | KURNOOL CHITTOOR Chittoor Chittoor HO 517001
65 | ANDHRA PRADESH | VIJAYAWADA PRAKASAM Chirala Chirala HO 523155
66 | ANDHRA PRADESH | VISAKHAPATNAM KAKINADA Samalkot Samalkot HO 533440
67 | ANDHRA PRADESH | VISAKHAPATNAM VISAKHAPATNAM Visakhapatnam Visakhapatnam HO 530001
68 | ANDHRA PRADESH | VIJAYAWADA PRAKASAM Kandukur Kandukur HO 523105
69 | ANDHRA PRADESH | HYDERABAD SANGAREDDY Zahirabad Zahirabad HO 502220
70 | ANDHRA PRADESH | HYDERABAD CITY SECUNDERABAD Trimulgherry Trimulgherry HO 500015
71 | ANDHRA PRADESH | VIJAYAWADA PRAKASAM Ongole Ongole HO 523001
72 | ANDHRA PRADESH | VIJAYAWADA TADEPALLIGUDEM Kovvur Kovvur HO 534350
73 | ANDHRA PRADESH | VIJAYAWADA TENALI Bapatla Bapatla HO 522101
74 | ANDHRA PRADESH | VISAKHAPATNAM ANAKAPALLE Anakapalle Anakapalle HO 531001
75 | ANDHRA PRADESH | VISAKHAPATNAM ANAKAPALLE Narsipatnam Narsipatnam HO 531116
76 | ANDHRA PRADESH | HYDERABAD HANAMKONDA Parkal Parkal HO 506164
77 | ANDHRA PRADESH | HYDERABAD SURYAPET Miryalguda Miryalaguda HO 508207
78 | ANDHRA PRADESH | HYDERABAD CITY HYDERABAD GPO Hyderabad GPO Hyderabad GPO HO 500001
79 | ANDHRA PRADESH | KURNOOL HINDUPUR Dharmavaram Dharmavaram HO 515671
80 | ANDHRA PRADESH | VIJAYAWADA ELURU Jangareddygudem Jangareddygudem HO 534447
81 | ANDHRA PRADESH | VIJAYAWADA KHAMMAM Kothagudem Colls Kothagudem Colls HO 507101
82 | ANDHRA PRADESH | VISAKHAPATNAM SRIKAKULAM Amadalavalasa Amadalavalasa HO 532185
83 | ANDHRA PRADESH | HYDERABAD ADILABAD Mancherial Mancherial HO 504208
84 | ANDHRA PRADESH | HYDERABAD MAHABUBNAGAR Gadwal Gadwal HO 509125
85 | ANDHRA PRADESH | HYDERABAD WANAPARTHY Stn. Jadcherla Stn. Jadcherla HO 509301
86 | ANDHRA PRADESH | KURNOOL NANDYAL Markapur Markapur HO 523316
87 | ANDHRA PRADESH | VIJAYAWADA GUDUR Gudur Gudur HO 524101
88 | ANDHRA PRADESH | VIJAYAWADA PRAKASAM Kanigiri Kanigiri HO 523230
89 | ANDHRA PRADESH | VISAKHAPATNAM VISAKHAPATNAM Waltair R S Waltair RS HO 530004
90 | ANDHRA PRADESH | HYDERABAD CITY EXgTERABAD SOUTH Stn. Kachiguda Stn. Kachiguda HO 500027
91 | ANDHRA PRADESH | HYDERABAD CITY SECUNDERABAD Vikarabad Vikarabad HO 501101
92 | ANDHRA PRADESH | KURNOOL HINDUPUR Hindupur Hindupur HO 515201
93 | ANDHRA PRADESH | KURNOOL PRODDATUR Pulivendla Pulivendla HO 516390
94 | ANDHRA PRADESH | KURNOOL CHITOOR Madanapalle Madanapalle HO 517325
95 | ANDHRA PRADESH | KURNOOL PRODDATUR Proddatur Proddatur HO 516360
96 | ASSAM GUWAHATI HQ GUWAHATI Guwahti Guwahati HO 781001
97 | ASSAM DIBRUGARH DARRANG Tezpur Tezpur HO 784001
98 | ASSAM DIBRUGARH NAGAON Nagaon Nagaon HO 782001
99 [ASSAM DIBRUGARH TINSUKIA Tinsukia Tinsukia HO 786125
100 | ASSAM DIBRUGARH DARRANG Mangaldoi Mangaldoi HO 784125
101 | ASSAM DIBRUGARH SIBSAGAR Golaghat Golaghat HO 785621
102 | ASSAM DIBRUGARH SIBSAGAR Jorhat Jorhat HO 785001
103 | ASSAM DIBRUGARH DIBRUGARH Dibrugarh Dibrugarh HO 786001
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104 | ASSAM DIBRUGARH SIBSAGAR Sivasagar Sivasagar HO 785640
105 | ASSAM GUWAHATI HQ NALBARI Nalbari Nalbari HO 781335
106 | ASSAM GUWAHATI HQ GUWAHATI Guwhathi University Guwhathi University HO 781014
107 | ASSAM GUWAHATI HQ NALBARI Barpeta Barpeta HO 781301
108 | ASSAM DIBRUGARH DIBRUGARH North Lakhimpur North Lakhimpur HO 787001
109 | ASSAM DIBRUGARH CACHAR Silchar Silchar HO 788001
110 | ASSAM DIBRUGARH NAGAON Diphu Diphu HO 782460
111 | ASSAM DIBRUGARH CACHAR Karimganj Karimganj HO 788710
112 | ASSAM GUWAHATI HQ GOALPARA Kokrajhar Kokrajhar HO 783370
113 | ASSAM GUWAHATI HQ GOALPARA Dhubri Dhubri HO 783301
114 | ASSAM DIBRUGARH CACHAR Hailakandi Hailakandi HO 788151
115 | BIHAR PATNA HQ PATNA Bankipore Bankipore HO 800004
116 | BIHAR PATNA HQ BHOJPUR Arrah Arrah HO 802301
117 | BHAR PATNA HQ BHAGALPUR Bhagalpur Bhagalpur HO 812001
118 | BIHAR PATNA HQ MONGHYR Munger Munger HO 811201
119 | BIHAR PATNA HQ NALANDA Biharsharif Biharsharif HO 803101
120 | BIHAR MUZAFFARPUR MADHUBANI Madhubani Madhubani HO 847211
121 | BIHAR MUZAFFARPUR DARBHANGA Darbhanga Darbhanga HO 846004
122 | BIHAR MUZAFFARPUR SAHARSA Saharsa Saharsa HO 852201
123 | BIHAR PATNA HQ BHAGALPUR Banka Banka HO 813102
124 | BIHAR PATNA HQ Patna GPO Patna GPO Patna GPO HO 800001
125 | BIHAR MUZAFFARPUR PURNEA Katihar Katihar HO 854105
126 | BIHAR MUZAFFARPUR PURNEA Purnea Purnea HO 854301
127 | BIHAR MUZAFFARPUR SARAN Chapra Chapra HO 841301
128 | BIHAR MUZAFFARPUR SITAMARHI Sitamarhi Sitamarhi HO 843301
129 | BIHAR MUZAFFARPUR SIWAN Siwan Siwan HO 841226
130 | BIHAR PATNA HQ AURANGABAD(BIHAR) | Aurangabad(BH) Aurangabad(BH) HO 824101
131 | BIHAR PATNA HQ BHOJPUR Buxar Buxar HO 802101
132 | BIHAR PATNA HQ GAYA Jehanabad Jehanabad HO 804408
133 | BIHAR PATNA HQ MONGHYR Jamui Jamui HO 811307
134 | BIHAR MUZAFFARPUR SAMASTIPUR Samastipur Samastipur HO 848101
135 | BIHAR MUZAFFARPUR BEGUSARAI Begusarai Begusarai HO 851101
136 | BHAR MUZAFFARPUR SARAN Marhowrah Marhowrah HO 841418
137 | BIHAR MUZAFFARPUR EAST CHAMPARAN Motihari Motihari HO 845401
138 | BIHAR MUZAFFARPUR WEST CHAMPARAN Bettiah Bettiah HO 845438
139 | BIHAR PATNA HQ NAWADHA Nawadha Nawadha HO 805110
140 | BHAR MUZAFFARPUR MUZAFFARPUR Muzaffarpur Muzaffarpur HO 842001
141 | BIHAR MUZAFFARPUR SIWAN Gopalganj Gopalganj HO 841428
142 | BHAR PATNA HQ GAYA Gaya Gaya HO 823001
143 | BIHAR MUZAFFARPUR DARBHANGA Laheriasarai Laheriasarai HO 846001
144 | BIHAR PATNA HQ ROHTAS Sasaram Sasaram HO 821115
145 | BIHAR PATNA HQ VAISHALI Hajipur Hajipur HO 844101
146 | CHHATTISGARH RAIPUR RAIPUR Raipur Raipur HO 492001
147 | CHHATTISGARH RAIPUR BILASPUR Bilaspur(Bilaspur-CGH) | Bilaspur(Bilaspur-CGH) | HO 495001
148 | CHHATTISGARH RAIPUR BASTAR Jagdalpur Jagdalpur HO 494001
149 | CHHATTISGARH RAIPUR DURG Durg Durg HO 491001
150 | CHHATTISGARH RAIPUR BILASPUR Korba Korba HO 495677
151 | CHHATTISGARH RAIPUR BASTAR Kanker Kanker HO 494334
152 | CHHATTISGARH RAIPUR DURG Rajnandgaon Rajnandgaon HO 491441
153 | CHHATTISGARH RAIPUR RAIGARH Raigarh Raigarh HO 496001
154 | CHHATTISGARH RAIPUR RAIGARH Ambikapur Ambikapur HO 497001
155 | CHHATTISGARH RAIPUR Durg IBSB Bhillai HO IBSB Bhillai HO 490001
156 | DELHI DELHI DELHI GPO Delhi GPO Delhi GPO HO 110006
157 | DELHI DELHI NEW DELHI CENTRAL Indraprastha Indraprastha HO 110002
158 | DELHI DELHI NEW DELHI CENTRAL | Sansad Marg Sansad Marg HO 110001
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159 | DELHI DELHI DELHI EAST Jhilmil Jhilmil HO 110095
160 | DELHI DELHI DELHI SOUTH WEST Sarojini Nagar Sarojini Nagar HO 110023
161 | DELHI DELHI NEW DELHI WEST Naraina Industrial Estate |Naraina Industrial HO 110028
Estate
162 | DELHI DELHI NEW DELHI SOUTH Lodi Road Lodi Road HO 110003
163 | DELHI DELHI DELHI EAST Krishna Nagar Krishna Nagar HO 110051
164 | DELHI DELHI NEW DELHI WEST Ramesh Nagar Ramesh Nagar HO 110015
165 | DELHI DELHI NEW DELHI GPO New Delhi GPO New Delhi GPO HO 110001
166 | DELHI DELHI NEW DELHI SOUTH Kalkaji Kalkaji HO 110019
167 | DELHI DELHI DELHI NORTH Ashok Vihar Ashok Vihar HO 110052
168 | GUJARAT RAJKOT BHAVNAGAR Bhavnagar Bhavnagar HO 364001
169 | GUJARAT AHMEDABAD HQ GANDHINAGAR Gandhi Nagar Gandhi Nagar(Gujarat) |HO 382010
170 | GUJARAT AHMEDABAD HQ AHMEDABAD CITY Navrangpura Navrangpura HO 380009
171 | GUJARAT VADODARA KHEDA Kheda Kheda HO 387411
172 | GUJARAT RAJKOT JUNAGADH Junagadh Junagadh HO 362001
173 | GUJARAT VADODARA BHARUCH Bharuch Bharuch HO 392001
174 | GUJARAT AHMEDABAD HQ MAHESANA Mahesana Mahesana HO 384001
175 | GUJARAT RAJKOT GONDAL Gondal Gondal HO 360311
176 | GUJARAT VADODARA ANAND Anand Anand HO 388001
177 | GUJARAT RAJKOT SURENDRANAGAR Surendranagar Surendranagar HO 363001
178 | GUJARAT VADODARA VADODARA EAST Dabhoi Dabhoi HO 391110
179 | GUJARAT AHMEDABAD HQ SABARKANTHA Himatnagar Himatnagar HO 383001
180 | GUJARAT RAJKOT PORBANDAR Porbandar Porbandar HO 360575
181 | GUJARAT VADODARA KHEDA Nadiad Nadiad HO 387001
182 | GUJARAT AHMEDABAD HQ GANDHINAGAR Kalol Kalol HO 382721
183 | GUJARAT AHMEDABAD HQ PATAN Patan Patan HO 384265
184 | GUJARAT VADODARA NAVSARI Navsari Navsari HO 396445
185 | GUJARAT VADODARA BARDOLI Bardoli Bardoli HO 394601
186 | GUJARAT AHMEDABAD HQ AHMEDABAD CITY Revdibazar Revdibazar HO 380002
187 | GUJARAT AHMEDABAD HQ GANDHINAGAR Dholka Dholka HO 382225
188 | GUJARAT AHMEDABAD HQ BANASANKTHA Palanpur Palanpur HO 385001
189 | GUJARAT AHMEDABAD HQ AHMEDABAD GPO Ahmedabad GPO Ahmedabad GPO HO 380001
190 | GUJARAT RAJKOT JAMNAGAR Jamnagar Jamnagar HO 361001
191 | GUJARAT RAJKOT KUTCH Bhuj Bhuj HO 370001
192 | GUJARAT RAJKOT RAJKOT Rajkot Rajkot HO 360001
193 | GUJARAT VADODARA SURAT Nanpura Nanpura HO 395001
194 | GUJARAT VADODARA SURAT Surat Surat HO 395003
195 | GUJARAT VADODARA VADODARA EAST Vadodara Vadodara HO 390001
196 | GUJARAT RAJKOT AMRELI Amreli Amreli HO 365601
197 | GUJARAT VADODARA NAVSARI Bilimora Bilimora HO 396321
198 | GUJARAT VADODARA PANCHMAHALS Dahod Dahod HO 389151
199 | GUJARAT VADODARA PANCHMAHALS Godhra Godhra HO 389001
200 | GUJARAT VADODARA VADODARA WEST Fateganj Fateganj HO 390002
201 | GUJARAT VADODARA VALSAD Valsad Valsad HO 396001
202 | HARYANA AMBALA HQ AMBALA Ambala GPO Ambala GPO HO 133001
203 | HARYANA AMBALA HQ KURUKSHETRA Kurukshetra Kurushkethra HO 136118
204 | HARYANA AMBALA HQ FARIDABAD Faridabad NIT Faridabad NIT HO 121001
205 | HARYANA AMBALA HQ KARNAL Karnal Karnal HO 132001
206 | HARYANA AMBALA HQ AMBALA Ambala City Ambala City HO 134003
207 | HARYANA AMBALA HQ GURGAON Gurgaon Gurgaon HO 122001
208 | HARYANA AMBALA HQ ROHTAK Rohthak Rohthak HO 124001
209 | HARYANA AMBALA HQ SONEPAT Sonipat Sonipat HO 131001
210 | HARYANA AMBALA HQ ROHTAK Bahadurgarh Bahadurgarh HO 124507
211 |HARYANA AMBALA HQ HISSAR Hisar Hisar HO 125001
212 | HARYANA AMBALA HQ BHIWANI Bhiwani Bhiwani HO 127021
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213 | HARYANA AMBALA HQ KARNAL Panipat Panipat HO 132103

214 | HARYANA AMBALA HQ KARNAL Jind Jind HO 126102

215 | HARYANA AMBALA HQ HISSAR Sirsa Sirsa HO 125055

216 | HARYANA AMBALA HQ AMBALA Yamunanagar Yamunanagar HO 135001

217 | HARYANA AMBALA HQ Gurgaon Narnaul Narnaul HO HO 123001

218 | HIMACHAL SHIMLA HQ SHIMLA Shimla GPO Shimla GPO HO 171001
PRADESH

219 | HIMACHAL SHIMLA HQ DHARAMSALA Dharamsala Dharamsala HO 176215
PRADESH

220 | HIMACHAL SHIMLA HQ MANDI Mandi Mandi HO 175001
PRADESH

221 |HIMACHAL SHIMLA HQ DEHRA GOPIPUR Dehra Dehra HO 177101
PRADESH

222 | HIMACHAL SHIMLA HQ DEHRA GOPIPUR Kanghra Kanghra HO 176001
PRADESH

223 | HIMACHAL SHIMLA HQ DHARAMSALA Palampur Palampur HO 176061
PRADESH

224 | HIMACHAL SHIMLA HQ HAMIRPUR Barsar Barsar HO 174305
PRADESH

225 | HIMACHAL SHIMLA HQ HAMIRPUR Bilaspur(Bilaspur- HP) Bilaspur(Bilaspur- HP) |HO 174001
PRADESH

226 | HIMACHAL SHIMLA HQ SOLAN Solan Solan HO 173212
PRADESH

227 | HIMACHAL SHIMLA HQ RAMPUR BUSHAHR Rampur Bushahr Rampur Bushahr HO 172001
PRADESH

228 | HIMACHAL SHIMLA HQ MANDI Kullu Kullu HO 175101
PRADESH

229 | HIMACHAL SHIMLA HQ SOLAN Nahan Nahan HO 173001
PRADESH

230 | HIMACHAL SHIMLA HQ HAMIRPUR Hamirpur Hamirpur HO 177001
PRADESH

231 |HIMACHAL SHIMLA HQ UNA Una Una HO 174303
PRADESH

232 | HIMACHAL SHIMLA HQ MANDI Sunder Nagar Town Ship | Sunder Nagar Town HO 175019
PRADESH Ship

233 | HIMACHAL SHIMLA HQ CHAMBA Chamba Chamba HO HO 176310
PRADESH

234 | HIMACHAL SHIMLA HQ Mandi Keylong Keylong HO HO 175132
PRADESH

235 | HIMACHAL SHIMLA HQ RAMPUR BUSHAHR Reckong Peo Recong Peo HO HO 172107
PRADESH

236 | JAMMU & KASHMIR | SRINAGAR HQ JAMMU Gandhi Nagar Gandhi Nagar(Jammu) (HO 180004

237 | JAMMU & KASHMIR | SRINAGAR HQ JAMMU Kathua Kathua HO 184101

238 | JAMMU & KASHMIR | SRINAGAR HQ BARAMULLA Baramulla Baramulla HO 193101

239 | JAMMU & KASHMIR | SRINAGAR HQ SRINAGAR Anantnag Anantnag HO 192101

240 | JAMMU & KASHMIR | SRINAGAR HQ UDHAMPUR Udhampur Udhampur HO 182101

241 | JAMMU & KASHMIR | SRINAGAR HQ JAMMU Jammu Jammu HO 180001

242 | JAMMU & KASHMIR | SRINAGAR HQ SRINAGAR Srinagar GPO Srinagar GPO HO 190001

243 | JAMMU & KASHMIR | SRINAGAR HQ RAJOURI Rajouri Rajouri HO 185131

244 | JAMMU & KASHMIR | SRINAGAR HQ Ladakh Leh Leh HO 194101

245 | JHARKHAND RANCHI RANCHI Doranda Doranda HO 834002

246 | JHARKHAND RANCHI RANCHI Ranchi GPO Ranchi GPO HO 834001

247 | JHARKHAND RANCHI DHANBAD Dhanbad Dhanbad HO 826001

248 | JHARKHAND RANCHI SINGHBHUM Chaibasa Chaibasa HO 833201

249 | JHARKHAND RANCHI DHANBAD Bokaro Steel City Bokaro Steel City HO 827001

250 | JHARKHAND RANCHI SINGHBHUM Jamshedpur Jamshedpur HO 831001

251 | JHARKHAND RANCHI HAZARIBAGH Hazaribagh Hazaribagh HO 825301

252 | JHARKHAND RANCHI HAZARIBAGH Ramgarh Cantt Ramgarh Cantt HO 829122

253 | JHARKHAND RANCHI PALAMAU Daltonganj Daltonganj HO 822101

254 | JHARKHAND RANCHI RANCHI Gumla Gumla HO 835207

255 | JHARKHAND RANCHI GIRIDIH Giridih Giridih HO 815301

256 | JHARKHAND RANCHI SANTHAL PARGANAS Dumka Dumka HO 814101
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257 | JHARKHAND RANCHI SANTHAL PARGANAS B.Deoghar B.Deoghar HO 814112
258 | KARNATAKA BANGALORE HQ BANGALORE EAST H.A.L Il Stage H.A.L Il Stage HO 560008
259 | KARNATAKA BANGALORE HQ BANGALORE EAST R T Nagar R T Nagar HO 560032
260 | KARNATAKA NORTH KARNATAKA KARWAR Karwar Karwar HO 581301
261 | KARNATAKA SOUTH KARNATAKA KOLAR Kolar Kolar HO 563101
262 | KARNATAKA SOUTH KARNATAKA HASSAN Hassan Hassan HO 573201
263 | KARNATAKA NORTH KARNATAKA SIRSI Sirsi Sirsi HO 581401
264 | KARNATAKA SOUTH KARNATAKA MANDYA Mandya Mandya HO 571401
265 | KARNATAKA SOUTH KARNATAKA NANJANGUD Nanjangud Nanjangud HO 571301
266 | KARNATAKA SOUTH KARNATAKA KOLAR Chickballapur Chickballapur HO 562101
267 | KARNATAKA SOUTH KARNATAKA NANJANGUD Kollegal Kollegal HO 571440
268 | KARNATAKA NORTH KARNATAKA DHARWAD Dharwad Dharwad HO 580001
269 | KARNATAKA SOUTH KARNATAKA HASSAN Arsikere Arsikere HO 573103
270 | KARNATAKA BANGALORE HQ CHANNAPATNA Channapatna Channapatna HO 562160
271 | KARNATAKA NORTH KARNATAKA BELLARY Bellary Bellary HO 583101
272 | KARNATAKA BANGALORE HQ BANGALORE GPO Bangalore GPO Bangalore GPO HO 560001
273 | KARNATAKA BANGALORE HQ BANGALORE SOUTH Jayanagar Jayanagar HO 560041
274 | KARNATAKA SOUTH KARNATAKA PUTTUR Puttur(DK) Puttur(DK) HO 574201
275 | KARNATAKA SOUTH KARNATAKA UDUPI Udupi Udupi HO 576101
276 | KARNATAKA SOUTH KARNATAKA MANGALORE Mangalore Mangalore HO 575001
277 | KARNATAKA BANGALORE HQ BANGALORE SOUTH Basavanagudi Basavanagudi HO 560004
278 | KARNATAKA SOUTH KARNATAKA MYSORE Mysore Mysore HO 570001
279 | KARNATAKA BANGALORE HQ BANGALORE WEST Jalahalli Jalahalli HO 560013
280 | KARNATAKA NORTH KARNATAKA RAICHUR Raichur Raichur HO 584101
281 | KARNATAKA BANGALORE HQ BANGALORE WEST Rajaji Nagar Rajaji Nagar HO 560010
282 | KARNATAKA NORTH KARNATAKA BAGALKOT Bagalkot Bagalkot HO 587101
283 | KARNATAKA NORTH KARNATAKA DHARWAD Hubli Hubli HO 580020
284 | KARNATAKA NORTH KARNATAKA HAVERI Haveri Haveri HO 581110
285 | KARNATAKA SOUTH KARNATAKA CHITRADURGA Chitradurga Chitradurga HO 577501
286 | KARNATAKA SOUTH KARNATAKA TUMKUR Tiptur Tiptur HO 572201
287 | KARNATAKA SOUTH KARNATAKA TUMKUR Tumkur Tumkur HO 572101
288 | KARNATAKA NORTH KARNATAKA BAGALKOT Jamkhandi Jamkhandi HO 587301
289 | KARNATAKA NORTH KARNATAKA BELGAUM Belgaum Belgaum HO 590001
290 | KARNATAKA SOUTH KARNATAKA MYSORE Saraswathipuram Saraswathipuram HO 570009
291 | KARNATAKA SOUTH KARNATAKA SHIMOGA Bhadravathi Bhadravathi HO 577301
292 | KARNATAKA NORTH KARNATAKA BIJAPUR Bijapur Bijapur HO 586101
293 | KARNATAKA NORTH KARNATAKA KARWAR Kumta Kumta HO 581343
294 | KARNATAKA SOUTH KARNATAKA SHIMOGA Sagar Sagar HO 577401
295 | KARNATAKA NORTH KARNATAKA BELGAUM Bailhongal Bailhongal HO 591102
296 | KARNATAKA NORTH KARNATAKA BELGAUM Ramdurg Ramdurg HO 591123
297 | KARNATAKA NORTH KARNATAKA BIDAR Bidar Bidar HO 585401
298 | KARNATAKA NORTH KARNATAKA CHIKODI Chikodi Chikodi HO 591201
299 | KARNATAKA NORTH KARNATAKA GADAG Gadag Gadag HO 582101
300 | KARNATAKA NORTH KARNATAKA GADAG Koppal Koppal HO 583231
301 | KARNATAKA NORTH KARNATAKA GOKAK Gokak Gokak HO 591307
302 | KARNATAKA SOUTH KARNATAKA CHITRADURGA Davangere Davangere HO 577001
303 | KARNATAKA SOUTH KARNATAKA SHIMOGA Shimoga Shimoga HO 577201
304 | KARNATAKA SOUTH KARNATAKA UDUPI Manipal Manipal HO 576104
305 | KARNATAKA NORTH KARNATAKA GULBARGA Yadgiri Yadgiri HO 585201
306 | KARNATAKA SOUTH KARNATAKA KODAGU Madikeri Madikeri HO 571201
307 | KARNATAKA SOUTH KARNATAKA MANDYA Srirangapatna Srirangapatna HO 571438
308 | KARNATAKA SOUTH KARNATAKA CHIKMAGALUR Koppa Koppa HO 577126
309 | KARNATAKA SOUTH KARNATAKA PUTTUR Karkala Karkala HO 574104
310 | KARNATAKA NORTH KARNATAKA BELLARY Hospet Hospet HO 583201
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311 | KARNATAKA NORTH KARNATAKA GULBARGA Gulbarga Gulbarga HO 585101
312 | KARNATAKA SOUTH KARNATAKA CHIKMAGALUR Chikmagalur Chikmagalur HO 577101
313 | KARNATAKA NORTH KARNATAKA CHIKODI Athani Athani HO 591304
314 | KARNATAKA SOUTH KARNATAKA MANGALORE Kulshekar Kulshekar HO 575005
315 | KARNATAKA SOUTH KARNATAKA UDUPI Kundapura Kundapura HO 576201
316 | KERALA TRIVANDRUM HQ TRIVANDRUM SOUTH Neyyattinkara Neyyattinkara HO 695121
317 | KERALA TRIVANDRUM HQ QUILON Kottarakara Kottarakara HO 691506
318 | KERALA KOCHI IDUKKI Thodupuzha Thodupuzha HO 685584
319 | KERALA KOCHI ERNAKULAM Ernakulam Ernakulam HO 682011
320 | KERALA KOCHI ERNAKULAM Kochi Kochi HO 682001
321 |KERALA CALICUT CALICUT Calicut Calicut HO 673001
322 | KERALA TRIVANDRUM HQ PATHANAMTHITTA Punalur Punalur HO 691305
323 | KERALA CENTRAL ALUVA Aluva Aluva HO 683101
324 | KERALA KOCHI THRISSUR Thrissur Thrissur HO 680001
325 | KERALA CALICUT CALICUT Calicut Civil Station Calicut Civil Station HO 673020
326 | KERALA NORTHERN OTTAPALAM Ottapalam Ottapalam HO 679101
327 | KERALA TRIVANDRUM HQ PATHANAMTHITTA Pathanamthitta Pathanamthitta HO 689645
328 | KERALA TRIVANDRUM HQ TIRUVALLA Chengannur Chengannur HO 689121
329 | KERALA CALICUT PALGHAT Palakkad Palakkad HO 678001
330 | KERALA KOCHI ALLEPPEY Cherthala Cherthala HO 688524
331 | KERALA KOCHI IDUKKI Kattappana Kattappana HO 685508
332 | KERALA TRIVANDRUM HQ QUILON Karunagappaly Karunagappaly HO 690518
333 | KERALA KOCHI ALWAYE Perumbavoor Perumbavoor HO 683542
334 | KERALA KOCHI MAVELIKARA Mavelikara Mavelikara HO 690101
335 | KERALA TRIVANDRUM HQ TIRUVALLA Tiruvalla Tiruvalla HO 689101
336 | KERALA TRIVANDRUM HQ TRIVANDRUM NORTH | Thiruvananthapuram Thiruvananthapuram HO 695001
GPO GPO
337 | KERALA KOCHI ALWAYE Muvattupuzha Muvattupuzha HO 686661
338 | KERALA KOCHI ALLEPPEY Alappuzha Alappuzha HO 688001
339 | KERALA CALICUT PALGHAT Olavakkot Olavakkot HO 678002
340 | KERALA CALICUT CANNANORE Taliparamba Taliparamba HO 670141
341 | KERALA CALICUT CALICUT Kalpetta Kalpetta HO 673121
342 | KERALA CALICUT CANNANORE Kannur Kannur HO 670001
343 | KERALA CALICUT KASARAGOD Kasaragod Kasaragod HO 671121
344 | KERALA CALICUT PALGHAT Alathur Mbr Alathur Mbr HO 678541
345 | KERALA KOCHI CHANGANACHERRY Changanacherry Changanacherry HO 686101
346 | KERALA KOCHI CHANGANACHERRY Kanjirapally Kanjirapally HO 686507
347 | KERALA KOCHI KOTTAYAM Palai Palai HO 686575
348 | KERALA KOCHI KOTTAYAM Vaikom Vaikom HO 686141
349 | KERALA CALICUT MANJERI Malappuram Malappuram HO 676505
350 | KERALA CALICUT MANJERI Manijeri-kla Manijeri-kla HO 676121
351 | KERALA CALICUT TIRUR Tirur(kerala) Tirur(kerala) HO 676101
352 | KERALA CALICUT VADAKARA Vadakara Vadakara HO 673101
353 | KERALA KOCHI IRINJALAKUDA Chalakudi Chalakudi HO 680307
354 | KERALA KOCHI IRINJALAKUDA Irinjalakuda Irinjalakuda HO 680121
355 | KERALA KOCHI TRICHUR Kunnamkulam Kunnamkulam HO 680503
356 | KERALA KOCHI TRICHUR Wadakanchery-TC Wadakanchery-TC HO 680582
357 | KERALA TRIVANDRUM HQ PATHANAMTHITTA Adur( Kla) Adur( Kla) HO 691523
358 | KERALA KOCHI MAVELIKARA Kayangulam Kayangulam HO 690502
359 | KERALA TRIVANDRUM HQ TRIVANDRUM NORTH | Attingal Attingal HO 695101
360 | KERALA TRIVANDRUM HQ TRIVANDRUM SOUTH Poojapura Poojapura HO 695012
361 | KERALA KOCHI KOTTAYAM Kottayam Kottayam HO 686001
362 | KERALA CALICUT VADAKARA Koyilandi Koyilandi HO 673305
363 | KERALA CALICUT KASARAGOD Kanhangad Kanhangad HO 671315
364 | KERALA CALICUT THALASSERY Thalassery Thalassery HO 670101
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365 | KERALA TRIVANDRUM HQ QUILON Kollam Kollam HO 691001
366 | KERALA CALICUT TIRUR Ponani Ponani HO 679577
367 | MADHYA PRADESH | BHOPAL HQ BHOPAL Bhopal GPO Bhopal GPO HO 462001
368 | MADHYA PRADESH | INDORE INDORE CITY Indore Nagar Indore Nagar HO 452007
369 | MADHYA PRADESH | INDORE INDORE MOFFUSIL Dhar Dhar HO 454001
370 | MADHYA PRADESH | BHOPAL HQ VIDISHA Vidisha Vidisha HO 464001
371 | MADHYA PRADESH | INDORE MANDSAUR Mandsaur Mandsaur HO 458001
372 | MADHYA PRADESH | INDORE UJJAIN Ujjain Ujjain HO 456001
373 | MADHYA PRADESH | BHOPAL HQ BHOPAL CTT Nagar CTT Nagar HO 462003
374 | MADHYA PRADESH | BHOPAL HQ HOSHANGABAD Narsinghpur Narsinghpur HO 487001
375 | MADHYA PRADESH | BHOPAL HQ SAGAR Sagar Cantt Sagar Cantt HO 470001
376 | MADHYA PRADESH | BHOPAL HQ BHOPAL Bhel Bhel HO 462022
377 | MADHYA PRADESH | BHOPAL HQ SAGAR Damoh Damoh HO 470661
378 | MADHYA PRADESH | BHOPAL HQ HOSHANGABAD Hoshangabad Hoshangabad HO 461001
379 | MADHYA PRADESH | GWALIOR GUNA Ashoknagar Ashok Nagar HO 473331
380 | MADHYA PRADESH | GWALIOR GUNA Shivpuri Shivpuri HO 473551
381 | MADHYA PRADESH | BHOPAL HQ CHHATARPUR Tikamgarh Tikamgarh HO 472001
382 | MADHYA PRADESH | BHOPAL HQ CHHINDWARA Chhindwara Chhindwara HO 480001
383 | MADHYA PRADESH | GWALIOR GWALIOR Morar Morar HO 474006
384 | MADHYA PRADESH | INDORE RATLAM Ratlam Ratlam HO 457001
385 | MADHYA PRADESH | BHOPAL HQ CHHATARPUR Chhatarpur Chhatarpur HO 471001
386 | MADHYA PRADESH | BHOPAL HQ CHHINDWARA Betul Betul HO 460001
387 | MADHYA PRADESH | BHOPAL HQ VIDISHA Raisen Raisen HO 464551
388 | MADHYA PRADESH | GWALIOR GWALIOR Lashkar Lashkar HO 474001
389 | MADHYA PRADESH | INDORE KHANDWA Khandwa Khandwa HO 450001
390 | MADHYA PRADESH | INDORE SEHORE Sehore Sehore HO 466001
391 | MADHYA PRADESH | INDORE UJJAIN Shajapur Shajapur HO 465001
392 | MADHYA PRADESH | BHOPAL HQ BALAGHAT Balaghat Balaghat HO 481001
393 | MADHYA PRADESH | BHOPAL HQ REWA Rewa Rewa HO 486001
394 | MADHYA PRADESH | INDORE INDORE MOFFUSIL Dewas Dewas HO 455001
395 | MADHYA PRADESH | INDORE KHANDWA Khargone Khargone HO 451001
396 | MADHYA PRADESH | INDORE MANDSAUR Neemuch Neemuch HO 458441
397 | MADHYA PRADESH | BHOPAL HQ SHAHDOL Shahdol Shahdol HO 484001
398 | MADHYA PRADESH | BHOPAL HQ BALAGHAT Seoni Seoni HO 480661
399 | MADHYA PRADESH | BHOPAL HQ REWA Satna Satna HO 485001
400 | MADHYA PRADESH | GWALIOR GUNA Guna Guna HO 473001
401 | MADHYA PRADESH | INDORE SEHORE Rajgarh(Bia) Rajgarh(Bia) HO 465661
402 | MADHYA PRADESH | BHOPAL HQ BALAGHAT Mandla Mandla HO 481661
403 | MADHYA PRADESH | BHOPAL HQ SHAHDOL Sidhi Sidhi HO 486661
404 | MADHYA PRADESH | INDORE RATLAM Jhabua Jhabua HO 457661
405 | MADHYA PRADESH | GWALIOR MORENA Morena Morena HO 476001
406 | MADHYA PRADESH | GWALIOR MORENA Bhind Bhind HO 477001
407 | MADHYA PRADESH | INDORE JABALPUR Katni Katni HO 483501
408 | MADHYA PRADESH | INDORE INDORE CITY Indore GPO Indore GPO HO 452001
409 | MADHYA PRADESH | INDORE JABALPUR Jabalpur Jabalpur HO 482001
410 | MAHARASHTRA MUMBAI MUMBAI CITY NORTH Chembur Chembur HO 400071
EAST
411 | MAHARASHTRA AURANGABAD DHULE Dhule Dhule HO 424001
412 | MAHARASHTRA AURANGABAD AURANGABAD Aurangabad Aurangabad HO 431001
413 | MAHARASHTRA GOA-PANAJI SANGLI Sangli Sangli HO 416416
414 | MAHARASHTRA MUMBAI MUMBAI CITY NORTH Andheri Andheri HO 400053
415 | MAHARASHTRA NAGPUR BULDANA Khamgaon Khamgaon HO 444303
416 | MAHARASHTRA NAGPUR NAGPUR CITY Nagpur GPO Nagpur GPO HO 440001
417 | MAHARASHTRA NAGPUR NAGPUR MOFFUSIL Gondia Gondia HO 441601
418 | MAHARASHTRA GOA-PANAJI RATNAGIRI Ratnagiri Ratnagiri HO 415612
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419 | MAHARASHTRA NAGPUR NAGPUR CITY Nagpur City Nagpur City HO 440002
420 | MAHARASHTRA AURANGABAD BEED Beed Beed HO 431122
421 | MAHARASHTRA PUNE PANDHARPUR Pandharpur Pandharpur HO 413304
422 | MAHARASHTRA GOA-PANAJI SINDHUDURG Malvan Malvan HO 416606
423 | MAHARASHTRA MUMBAI MUMBAI CITY SOUTH Kalbadevi Kalbadevi HO 400002
424 | MAHARASHTRA NAGPUR YEOTMAL Yavatmal Yavatmal HO 445001
425 | MAHARASHTRA PUNE PUNE CITY EAST Pune Pune HO 411001
426 | MAHARASHTRA MUMBAI MUMBAI CITY WEST Mahim Mahim HO 400016
427 | MAHARASHTRA NAGPUR WARDHA Wardha Wardha HO 442001
428 | MAHARASHTRA MUMBAI MUMBAI GPO Mumbai Mumbai GPO HO 400001
429 | MAHARASHTRA PUNE SATARA Satara Satara HO 415001
430 | MAHARASHTRA MUMBAI MUMBAI CITY EAST Chinchbunder Chinchbunder HO 400009
431 | MAHARASHTRA GOA-PANAJI KOLHAPUR Ichalkaranji Ichalkaranji HO 416115
432 | MAHARASHTRA GOA-PANAJI KOLHAPUR Kolhapur Kolhapur HO 416003
433 | MAHARASHTRA MUMBAI MUMBAI CITY NORTH Borivali Borivali HO 400091
WEST
434 | MAHARASHTRA MUMBAI THANE CENTRAL Thane Thane HO 400601
435 | MAHARASHTRA NAGPUR CHANDRAPUR Chandrapur Chandrapur HO 442401
436 | MAHARASHTRA NAGPUR AKOLA Akola Akola HO 444001
437 | MAHARASHTRA NAGPUR BULDANA Buldana Buldana HO 443001
438 | MAHARASHTRA MUMBAI MUMBAI CITY EAST Dadar Dadar HO 400014
439 | MAHARASHTRA MUMBAI THANE CENTRAL Kalyan City Kalyan City HO 421301
440 | MAHARASHTRA AURANGABAD MALEGAON Malegaon Malegaon HO 423203
441 | MAHARASHTRA AURANGABAD AURANGABAD Jalna Jalna HO 431203
442 | MAHARASHTRA AURANGABAD JALGAON Chalisgaon Chalisgaon HO 424101
443 | MAHARASHTRA NAGPUR AMARAVATHI Amaravathi Amaravathi HO 444601
444 | MAHARASHTRA GOA-PANAJI GOA Margao Margao HO 403601
445 | MAHARASHTRA AURANGABAD NASIK Nashik Road Nashik Road HO 422101
446 | MAHARASHTRA PUNE SHRIRAMPUR Shrirampur Shrirampur HO 413709
447 | MAHARASHTRA MUMBAI THANE WEST Palghar Palghar HO 401404
448 | MAHARASHTRA PUNE PUNE CITY WEST Pune City Pune City HO 411002
449 | MAHARASHTRA AURANGABAD BHUSAWAL Bhusawal Bhusawal HO 425201
450 | MAHARASHTRA GOA-PANAJI SANGLI Miraj Miraj HO 416410
451 | MAHARASHTRA PUNE AHMEDNAGAR AhmedNagar AhmedNagar HO 414001
452 | MAHARASHTRA AURANGABAD JALGAON Jalgaon Jalgaon HO 425001
453 | MAHARASHTRA MUMBAI NEW MUMBAI Panvel Panvel HO 410206
454 | MAHARASHTRA AURANGABAD PARBHANI Parbhani Parbhani HO 431401
455 | MAHARASHTRA MUMBAI MUMBAI WEST Mumbai Central Mumbai Central HO 400008
456 | MAHARASHTRA GOA-PANAJI RATNAGIRI Chiplun Chiplun HO 415605
457 | MAHARASHTRA AURANGABAD NANDED Nanded Nanded HO 431601
458 | MAHARASHTRA AURANGABAD OSMANABAD Latur Latur HO 413512
459 | MAHARASHTRA GOA-PANAJI KOLHAPUR Kolhapur City Kolhapur City HO 416012
460 | MAHARASHTRA NAGPUR NAGPUR MOFFUSIL Bhandara Bhandara HO 441904
461 | MAHARASHTRA PUNE SATARA Karad Karad HO 415110
462 | MAHARASHTRA AURANGABAD NASIK Nashik Nashik HO 422001
463 | MAHARASHTRA MUMBAI RAIGAD Alibag Alibag HO 402201
464 | MAHARASHTRA PUNE SOLAPUR Solapur Solapur HO 413001
465 | MAHARASHTRA AURANGABAD OSMANABAD Osmanabad Osmanabad HO 413501
466 | MAHARASHTRA GOA-PANAJI GOA Panaji Panaji HO 403001
467 | MAHARASHTRA GOA-PANAJI SINDHUDURG Sawantwadi Sawantwadi HO 416510
468 | MAHARASHTRA NAGPUR AMARAVATI Paratwada Paratwada HO 444805
469 | MAHARASHTRA NAGPUR NAGPUR MOFFUSIL Kamthi Kamthi HO 441001
470 | MAHARASHTRA PUNE PUNE CITY MOFFUSIL | Shivajinagar Shivajinagar HO 411005
471 |NORTH EAST SHILLONG HQ MEGHALAYA Shillong GPO Shillong GPO HO 793001
472 | NORTH EAST NORTH EASTERN NAGALAND Kohima Kohima HO 797001
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473 |NORTH EAST NORTH EASTERN MANIPUR Imphal Imphal HO 795001
474 | NORTH EAST SHILLONG HQ AGARTALA Agartala Agartala HO 799001
475 | NORTH EAST SHILLONG HQ AGARTALA Radhakishorepur Radhakishorepur HO 799120
476 | NORTH EAST SHILLONG HQ ARUNACHAL PRADESH | ltanagar Itanagar HO 791111
477 |NORTH EAST SHILLONG HQ DHARMANAGAR Dharmanagar Dharmanagar HO 799250
478 |NORTH EAST NORTH EASTERN MIZORAM Aizawl Aizawl HO 796001
479 | NORTH EAST NORTH EASTERN MEGHALAYA Tura Tura HO 794001
480 | ODISHA BHUBANESWAR HQ BHUBANESWAR Bhubaneswar GPO Bhubaneswar GPO HO 751001
481 | ODISHA BERHAMPUR ASKA Aska Aska HO 761110
482 | ODISHA BERHAMPUR ASKA Bhanjanagar Bhanjanagar HO 761126
483 | ODISHA BHUBANESWAR HQ CUTTACK CITY Chandinchowk Chandinchowk HO 753002
484 | ODISHA BERHAMPUR BERHAMPUR Berhampur(GM) Berhampur(GM) HO 760001
485 | ODISHA BERHAMPUR KORAPUT Jeypore(K) Jeypore(K) HO 764001
486 | ODISHA BERHAMPUR KORAPUT Rayagada(K) Rayagada(K) HO 765001
487 | ODISHA BHUBANESWAR HQ CUTTACK SOUTH Athagarh Athagarh HO 754029
488 | ODISHA SAMBALPUR DHENKANAL Dhenkanal Dhenkanal HO 759001
489 | ODISHA SAMBALPUR SUNDARGARH Rourkela Rourkela HO 769001
490 | ODISHA BERHAMPUR KALAHANDI Bhawanipatna Bhawanipatna HO 766001
491 | ODISHA BHUBANESWAR HQ CUTTACK CITY Cuttack GPO Cuttack GPO HO 753001
492 | ODISHA SAMBALPUR SAMBALPUR Sambalpur Sambalpur HO 768001
493 | ODISHA BHUBANESWAR HQ BALASORE Balasore Balasore HO 756001
494 | ODISHA BHUBANESWAR HQ BHADRAK Bhadrak Bhadrak HO 756100
495 | ODISHA SAMBALPUR SAMBALPUR Bargarh Bargarh HO 768028
496 | ODISHA BHUBANESWAR HQ MAYURBHANJ Baripada Baripada HO 757001
497 | ODISHA BHUBANESWAR HQ PURI Puri Puri HO 752001
498 | ODISHA SAMBALPUR KEONJHAR Keonjhargarh Keonjhargarh HO 758001
499 | ODISHA SAMBALPUR SAMBALPUR Jharsuguda Jharsuguda HO 768201
500 | ODISHA BHUBANESWAR HQ CUTTACK NORTH Kendrapara Kendrapara HO 754211
501 | ODISHA BHUBANESWAR HQ CUTTACK SOUTH Jagatsinghpur Jagatsinghpur HO 754103
502 | ODISHA SAMBALPUR SUNDARGARH Sundargarh Sundargarh HO 770001
503 | ODISHA SAMBALPUR SUNDARGARH Uditnagar Uditnagar HO 769012
504 | ODISHA BERHAMPUR BERHAMPUR Parlakhemundi Parlakhemundi HO 761200
505 | ODISHA BERHAMPUR PHULBANI Phulbani Phulbani HO 762001
506 | ODISHA BERHAMPUR BERHAMPUR Chatrapur Chatrapur HO 761020
507 | ODISHA BHUBANESWAR HQ CUTTACK NORTH Jajpur Jajpur HO 755001
508 | ODISHA BERHAMPUR KORAPUT Koraput Koraput HO 764020
509 | ODISHA BHUBANESWAR HQ BALASORE Jaleswar Jaleswar HO 756032
510 | ODISHA BHUBANESWAR HQ MAYURBHANJ Rairangpur Rairangpur HO 757043
511 | ODISHA BHUBANESWAR HQ PURI Khurda Khurda HO 752055
512 | ODISHA BHUBANESWAR HQ PURI Nayagarh Nayagarh HO 752069
513 | ODISHA SAMBALPUR BALANGIR Balangir Balangir HO 767001
514 | ODISHA SAMBALPUR DHENKANAL Angul Angul HO 759122
515 | PUNJAB CHANDIGARH HQ CHANDIGARH Chandigarh GPO Chandigarh GPO HO 160017
516 | PUNJAB CHANDIGARH HQ KAPURTHALA Phagwara Phagwara HO 144401
517 | PUNJAB CHANDIGARH HQ CHANDIGARH Ropar Ropar HO 140001
518 | PUNJAB CHANDIGARH HQ GURDASPUR Batala Batala HO 143505
519 | PUNJAB CHANDIGARH HQ GURDASPUR Gurdaspur Gurdaspur HO 143521
520 | PUNJAB CHANDIGARH HQ PATIALA Rajpura Rajpura HO 140401
521 | PUNJAB CHANDIGARH HQ FARIDKOT Faridkot Faridkot HO 151203
522 | PUNJAB CHANDIGARH HQ JALANDHAR Jalandhar City Jalandhar City HO 144001
523 | PUNJAB CHANDIGARH HQ LUDHIANA MOFFUSIL Khanna Khanna HO 141401
524 | PUNJAB CHANDIGARH HQ FARIDKOT Moga Moga HO 142001
525 | PUNJAB CHANDIGARH HQ SANGRUR Sangrur Sangrur HO 148001
526 | PUNJAB CHANDIGARH HQ FEROZEPUR Ferozepur Ferozepur HO 152001
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527 | PUNJAB CHANDIGARH HQ KAPURTHALA Kapurthala Kapurthala HO 144601
528 | PUNJAB CHANDIGARH HQ BATHINDA Bathinda Bathinda HO 151001
529 | PUNJAB CHANDIGARH HQ PATIALA Patiala Patiala HO 147001
530 | PUNJAB CHANDIGARH HQ AMRITSAR Amritsar GPO Amritsar GPO HO 143001
531 | PUNJAB CHANDIGARH HQ LUDHIANA CITY Ludhiana Ludhiana HO 141001
532 | PUNJAB CHANDIGARH HQ LUDHIANA MOFFUSIL Jagraon Jagraon HO 142026
533 | PUNJAB CHANDIGARH HQ AMRITSAR Tarn Taran Tarn Taran HO 143401
534 | PUNJAB CHANDIGARH HQ HOSHIARPUR Hoshiarpur Hoshiarpur HO 146001
535 | PUNJAB CHANDIGARH HQ HOSHIARPUR Dasuya Dasuya HO 144205
536 | PUNJAB CHANDIGARH HQ JALANDHAR Jalandhar Cantt Jalandhar Cantt HO 144005
537 | RAJASTHAN JAIPUR HQ JAIPUR CITY Shastri Nagar Shastri Nagar HO 302016
538 | RAJASTHAN AJMER BEAWAR Nasirabad Nasirabad HO 305601
539 | RAJASTHAN JAIPUR HQ ALWAR Alwar Alwar HO 301001
540 | RAJASTHAN JAIPUR HQ SAWAIMADHOPUR Sawaimadhopur Sawaimadhopur HO 322001
541 | RAJASTHAN JODHPUR SRIGANGA NAGAR Hanumangarh Jn Hanumangarh Jn HO 335512
542 | RAJASTHAN AJMER AJMER Madanganj Kishangarh | Madanganj Kishangarh |HO 305801
543 | RAJASTHAN JODHPUR CHURU Ratangarh Ratangarh HO 331022
544 | RAJASTHAN AJMER TONK Tonk raj Tonk raj HO 304001
545 | RAJASTHAN JODHPUR CHURU Churu Churu HO 331001
546 | RAJASTHAN JODHPUR PALI Palimarwar Palimarwar HO 306401
547 | RAJASTHAN JODHPUR JODHPUR Jodhpur Jodhpur HO 342001
548 | RAJASTHAN AJMER TONK Bundi Bundi HO 323001
549 | RAJASTHAN JAIPUR HQ JAIPUR CITY Jaipur GPO Jaipur GPO HO 302001
550 | RAJASTHAN JODHPUR BARMER Barmer Barmer HO 344001
551 | RAJASTHAN JODHPUR JODHPUR Jaisalmer Jaisalmer HO 345001
552 | RAJASTHAN AJMER AJMER Ajmer Ajmer HO 305001
553 | RAJASTHAN JAIPUR HQ SAWAIMADHOPUR Hindaun Hindaun HO 322230
554 | RAJASTHAN JODHPUR NAGAUR Didwana Didwana HO 341303
555 | RAJASTHAN AJMER BEAWAR Beawar Beawar HO 305901
556 | RAJASTHAN JODHPUR JHUNJHUNU Jhunjhunu Jhunjhunu HO 333001
557 | RAJASTHAN JODHPUR NAGAUR Nagaur Nagaur HO 341001
558 | RAJASTHAN JAIPUR HQ ALWAR Bahror Bahror HO 301701
559 | RAJASTHAN JAIPUR HQ JAIPUR CITY Jawahar Nagar Jawahar Nagar HO 302004
560 | RAJASTHAN AJMER KOTA New Grain Mandi Kota | New Grain Mandi Kota |HO 324007
561 | RAJASTHAN JAIPUR HQ JAIPUR MOFFUSIL Shahpura Shahpura HO 303103
562 | RAJASTHAN JAIPUR HQ BHARATPUR Bharatpur Bharatpur HO 321001
563 | RAJASTHAN AJMER KOTA Kota Kota HO 324001
564 | RAJASTHAN JAIPUR HQ JAIPUR MOFFUSIL Sambhar Lake Sambhar Lake HO 303604
565 | RAJASTHAN AJMER UDAIPUR Udaipur Udaipur HO 313004
566 | RAJASTHAN JAIPUR HQ BHARATPUR Deeg Deeg HO 321203
567 | RAJASTHAN JAIPUR HQ JAIPUR MOFFUSIL Dausa Dausa HO 303303
568 | RAJASTHAN AJMER CHITTORGARH Chittorgarh Chittorgarh HO 312001
569 | RAJASTHAN JAIPUR HQ DHOLPUR Dholpur Dholpur HO 328001
570 | RAJASTHAN JAIPUR HQ SAWAIMADHOPUR Gangapur Gangapur HO 322201
571 | RAJASTHAN JODHPUR BIKANER Bikaner Bikaner HO 334001
572 | RAJASTHAN JODHPUR SIROHI Sirohi Sirohi HO 307001
573 | RAJASTHAN JODHPUR SIKAR Sikar Sikar HO 332001
574 | RAJASTHAN JODHPUR SIROHI Jalore Jalore HO 343001
575 | RAJASTHAN AJMER DUNGARPUR Dungarpur Dungarpur HO 314001
576 | RAJASTHAN JODHPUR NAGAUR Makrana Makrana HO 341505
577 | RAJASTHAN JODHPUR SRIGANGANAGAR Sriganganagar Sriganganagar HO 335001
578 | RAJASTHAN AJMER KOTA Jhalawar Jhalawar HO 326001
579 | RAJASTHAN AJMER DUNGARPUR Banswara Banswara HO 327001
580 | RAJASTHAN JODHPUR JHUNJHUNU Chirawa Chirawa HO 333026
581 | RAJASTHAN AJMER BHILWARA Bhilwara Bhilwara HO 311001
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582 | RAJASTHAN AJMER UDAIPUR Kankroli Kankroli HO 313324
583 | RAJASTHAN JODHPUR SIKAR Srimadhopur Srimadhopur HO 332715
584 | RAJASTHAN JODHPUR PALI Marwar Junction Marwar Junction HO 306001
585 | TAMILNADU CHENNAI CITY TAMBARAM Tambaram Tambaram HO 600045
586 | TAMILNADU WESTERN ERODE Bhavani Bhavani HO 638301
587 | TAMILNADU SOUTHERN VIRUDHUNAGAR Sivakasi Sivakasi HO 626123
588 | TAMILNADU WESTERN NILGIRIS Udagamandalam Udagamandalam HO 643001
589 | TAMILNADU CENTRAL VRIDDHACHALAM Kallakurichi Kallakurichi HO 606202
590 | TAMILNADU CENTRAL MAYILADUTHURAI Mayiladuthurai Mayiladuthurai HO 609001
591 | TAMILNADU CENTRAL PUDUKKOTTAI Pudukkottai Pudukkottai HO 622001
592 | TAMILNADU SOUTHERN DINDIGUL Palani Palani HO 624601
593 | TAMILNADU WESTERN COIMBATORE Coimbatore Coimbatore HO 641001
594 | TAMILNADU WESTERN POLLACHI Pollachi Pollachi HO 642001
595 | TAMILNADU CHENNAI CITY CHENNAI CITY Mylapore Mylapore HO 600004
CENTRAL
596 | TAMILNADU CENTRAL KUMBAKONAM Kumbakonam Kumbakonam HO 612001
597 | TAMILNADU SOUTHERN TIRUNELVELI Tirunelveli Tirunelveli HO 627001
598 | TAMILNADU SOUTHERN DINDIGUL Dindigul Dindigul HO 624001
599 | TAMILNADU CHENNAI CITY ANNA ROAD Anna Road Anna Road HO 600002
600 | TAMILNADU WESTERN ERODE Erode Erode HO 638001
601 | TAMILNADU SOUTHERN TIRUNELVELI Palayankottai Palayamkottai HO 627002
602 | TAMILNADU CENTRAL THANJAVUR Thanjavur Thanjavur HO 613001
603 | TAMILNADU CENTRAL TIRUCHIRAPALLI Tiruchirappalli Tiruchirappalli HO 620001
604 | TAMILNADU WESTERN SALEM EAST Salem Salem HO 636001
605 | TAMILNADU CHENNAI CITY CHENNAI CITY SOUTH | St.Thomas Mount St.Thomas Mount HO 600016
606 | TAMILNADU CHENNAI CITY CHENNAI CITY NORTH | Park Town Park Town HO 600003
607 | TAMILNADU SOUTHERN KOVILPATTI Kovilpatti Kovilpatti HO 628501
608 | TAMILNADU CENTRAL SRIRANGAM Srirangam Srirangam HO 620006
609 | TAMILNADU CENTRAL PATTUKOTTAI Pattukottai Pattukottai HO 614601
610 | TAMILNADU CENTRAL TIRUCHIRAPALLI Lalgudi Lalgudi HO 621601
611 | TAMILNADU CENTRAL KARUR Kulittalai Kulittalai HO 639104
612 | TAMILNADU CENTRAL CUDDALORE Cuddalore Cuddalore HO 607001
613 | TAMILNADU SOUTHERN KOVILPATTI Tenkasi Tenkasi HO 627811
614 | TAMILNADU SOUTHERN MADURAI Arasaradi Arasaradi HO 625016
615 | TAMILNADU SOUTHERN TUTICORIN Tuticorin Tuticorin HO 628001
616 | TAMILNADU WESTERN SALEM EAST Atur Atur HO 636102
617 | TAMILNADU WESTERN TIRUPATTUR Tirupattur Tirupattur HO 635601
618 | TAMILNADU WESTERN TIRUPUR Mettupalayam Mettupalayam HO 641301
619 | TAMILNADU CHENNAI CITY CHENGALPATTU Chengalpattu Chengalpattu HO 603001
620 | TAMILNADU CENTRAL CUDDALORE Chidambaram Chidambaram HO 608001
621 | TAMILNADU CENTRAL MAYILADUTHURAI Sirkali Sirkali HO 609110
622 | TAMILNADU CENTRAL NAGAPATTINAM Tiruvarur Tiruvarur HO 610001
623 | TAMILNADU CENTRAL SRIRANGAM Perambalur Perambalur HO 621212
624 | TAMILNADU CENTRAL SRIRANGAM Turaiyur Turaiyur HO 621010
625 | TAMILNADU CENTRAL THANJAVUR Mannargudi Mannargudi HO 614001
626 | TAMILNADU CHENNAI CITY TAMBARAM Avadi Camp Avadi Camp HO 600054
627 | TAMILNADU SOUTHERN KOVILPATTI Sankarankovil Sankarankovil HO 627756
628 | TAMILNADU SOUTHERN RAMANATHAPURAM Ramanathapuram Ramanathapuram HO 623501
629 | TAMILNADU SOUTHERN TIRUNELVELI Ambasamudram Ambasamudram HO 627401
630 | TAMILNADU SOUTHERN TUTICORIN Srivaikuntam Srivaikuntam HO 628601
631 | TAMILNADU WESTERN NILGIRIS Coonoor Coonoor HO 643101
632 | TAMILNADU WESTERN SALEM WEST Suramanagalam Suramanagalam HO 636005
633 | TAMILNADU CENTRAL PATTUKOTTAI Tiruturaipundi Tiruturaipundi HO 614713
634 | TAMILNADU CENTRAL THANJAVUR Papanasam Papanasam HO 614205
635 | TAMILNADU CHENNAI CITY TAMBARAM Ambattur Ambattur HO 600053
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636 | TAMILNADU SOUTHERN MADURAI Tallakulam Tallakulam HO 625002
637 | TAMILNADU SOUTHERN THENI Bodinayakanur Bodinayakanur HO 625513
638 | TAMILNADU WESTERN COIMBATORE Rathinasabapathypuram | Rathinasabapathypuram| HO 641002
639 | TAMILNADU WESTERN KRISHNAGIRI Krishnagiri Krishnagiri HO 635001
640 | TAMILNADU WESTERN TIRUPATTUR Gudiyattam Gudiyattam HO 632602
641 | TAMILNADU WESTERN TIRUPUR Tirupur Tirupur HO 641601
642 | TAMILNADU CENTRAL KUMBAKONAM Melakaveri Melakaveri HO 612002
643 | TAMILNADU CENTRAL NAGAPATTINAM Nagapattinam Nagapattinam HO 611001
644 | TAMILNADU SOUTHERN TUTICORIN Tiruchendur Tiruchendur HO 628215
645 | TAMILNADU SOUTHERN VIRUDHUNAGAR Rajapalayam Rajapalayam HO 626117
646 | TAMILNADU WESTERN DHARMAPURI Dharmapuri Dharmapuri HO 636701
647 | TAMILNADU WESTERN TIRUPUR Dharapuram Dharapuram HO 638656
648 | TAMILNADU CHENNAI CITY KANCHIPURAM Kanchipuram Kanchipuram HO 631501
649 | TAMILNADU SOUTHERN VIRUDHUNAGAR Aruppukottai Aruppukottai HO 626101
650 | TAMILNADU CENTRAL KARUR Karur Karur HO 639001
651 | TAMILNADU CHENNAI CITY ARAKKONAM Arakkonam Arakkonam HO 631001
652 | TAMILNADU CHENNAI CITY KANCHIPURAM Tiruvallur Tiruvallur HO 602001
653 | TAMILNADU CHENNAI CITY TIRUVANNAMALAI Tiruvannamalai Tiruvannamalai HO 606601
654 | TAMILNADU SOUTHERN VIRUDHUNAGAR Virudhunagar Virudhunagar HO 626001
655 | TAMILNADU CENTRAL VRIDDHACHALAM Vriddhachalam Vriddhachalam HO 606001
656 | TAMILNADU CHENNAI CITY ARAKKONAM Ranipet Ranipet HO 632401
657 | TAMILNADU CHENNAI CITY VELLORE Vellore Vellore HO 632001
658 | TAMILNADU SOUTHERN KANNIYAKUMARI Nagercoil Nagercoil HO 629001
659 | TAMILNADU SOUTHERN KARAIKUDI Devakottai Devakottai HO 630302
660 | TAMILNADU SOUTHERN SIVAGANGA Manamadurai Manamadurai HO 630606
661 | TAMILNADU CHENNAI CITY PONDICHERRY Villupuram Villupuram HO 605602
662 | TAMILNADU CHENNAI CITY TIRUVANNAMALAI Arni Arni HO 632301
663 | TAMILNADU SOUTHERN KANNIYAKUMARI Thuckalay Thuckalay HO 629175
664 | TAMILNADU WESTERN POLLACHI Udamalpet Udamalpet HO 642126
665 | TAMILNADU SOUTHERN RAMANATHAPURAM Paramakudi Paramakudi HO 623707
666 | TAMILNADU CHENNAI CITY PONDICHERRY Tindivanam Tindivanam HO 604001
667 | TAMILNADU CHENNAI CITY PONDICHERRY Pondicherry Pondicherry HO 605001
668 | TAMILNADU SOUTHERN DINDIGUL Nilakottai Nilakottai HO 624208
669 | TAMILNADU SOUTHERN MADURAI Madurai Madurai HO 625001
670 | TAMILNADU WESTERN ERODE Gobichettipalayam Gobichettipalayam HO 638452
671 | TAMILNADU CHENNAI CITY CHENNAI GPO Chennai GPO Chennai GPO HO 600001
672 | TAMILNADU CENTRAL VRIDDHACHALAM Tirukovilyur Tirukovilyur HO 605757
673 | TAMILNADU SOUTHERN SIVAGANGA Sivaganga Sivaganga HO 630561
674 | TAMILNADU WESTERN NAMAKKAL Namakkal Namakkal HO 637001
675 | TAMILNADU SOUTHERN THENI Periyakulam Periyakulam HO 625601
676 | TAMILNADU WESTERN NAMAKKAL Tiruchengodu Tiruchengodu HO 637211
677 | TAMILNADU(PIP) CHENNAI CITY CHENNAI CITY Thygarayanagar Thygarayanagar HO 600017
CENTRAL
678 | TAMILNADU(PIP) SOUTHERN KARAIKUDI Karaikudi Karaikudi HO 630001
679 | UTTAR PRADESH |LUCKNOW HQ LUCKNOW Lucknow Chowk Lucknow Chowk HO 226003
680 | UTTAR PRADESH | KANPUR FATEHPUR Fatehpur Fatehpur HO 212601
681 | UTTAR PRADESH |BAREILLY SAHARANPUR Saharanpur Saharanpur HO 247001
682 | UTTAR PRADESH |AGRA AGRA Agra Agra HO 282001
683 | UTTAR PRADESH |AGRA ETAH Etah Etah HO 207001
684 | UTTAR PRADESH | BAREILLY BAREILLY Bareilly Bareilly HO 243001
685 | UTTAR PRADESH | GORAKHPUR GORAKHPUR Gorakhpur Gorakhpur HO 273001
686 | UTTAR PRADESH | ALLAHABAD ALLAHABAD Allahabad Allahabad HO 211001
687 |UTTAR PRADESH | BAREILLY MEERUT Meerut Cantt Meerut Cantt HO 250001
688 | UTTAR PRADESH | ALLAHABAD PRATAPGARH Pratapgarh Pratapgarh HO 230001
689 | UTTAR PRADESH | ALLAHABAD VARANASI| WEST Varanasi Cantt Varanasi Cantt HO 221002




[ 9T 11-B08 3(i)] AR T TSI STHTERT 63
690 [UTTAR PRADESH | BAREILLY KHERI Kheri Kheri HO 262701
691 |UTTAR PRADESH | GORAKHPUR AZAMGARH Azamgarh Azamgarh HO 276001
692 [UTTAR PRADESH |LUCKNOW HQ SULTANPUR Amethi Amethi HO 227405
693 |UTTAR PRADESH | BAREILLY MUZAFFARNAGAR Muzaffarnagar Muzaffarnagar HO 251001
694 |UTTAR PRADESH |LUCKNOW HQ FAIZABAD Faizabad Faizabad HO 224001
695 [UTTAR PRADESH | LUCKNOW HQ RAE BAREILLY Raebarely Raebarely HO 229001
696 | UTTAR PRADESH | GORAKHPUR BALLIA Ballia Ballia HO 277001
697 |UTTAR PRADESH | GORAKHPUR DEORIA Deoria Deoria HO 274001
698 |[UTTAR PRADESH | KANPUR KANPUR CITY Kanpur Kanpur HO 208001
699 [UTTAR PRADESH |LUCKNOW HQ SITAPUR Sitapur Sitapur HO 261001
700 [UTTAR PRADESH | KANPUR KANPUR CITY Kanpur Cantt Kanpur Cantt HO 208004
701 [UTTAR PRADESH |LUCKNOW HQ BARABANKI Barabanki Barabanki HO 225001
702 |UTTAR PRADESH | BAREILLY BIUNOR Bijnor Bijnor HO 246701
703 |UTTAR PRADESH | BAREILLY BAREILLY Pilibhit Pilibhit HO 262001
704 |UTTAR PRADESH | KANPUR FATEHGARH Fatehgarh Fatehgarh HO 209601
705 |UTTAR PRADESH |AGRA MATHURA Mathura Mathura HO 281001
706 |UTTAR PRADESH | ALLAHABAD ALLAHABAD Allahabad Kutchery Allahabad Kutchery HO 211002
707 |UTTAR PRADESH | ALLAHABAD JAUNPUR Jaunpur Jaunpur HO 222001
708 |UTTAR PRADESH | GORAKHPUR GONDA Gonda Gonda HO 271001
709 [UTTAR PRADESH | KANPUR KANPUR CITY Nawabganj Nawabganj HO 208002
710 |[UTTAR PRADESH | KANPUR KANPUR MOFUSSIL Unnao Unnao HO 209801
711 |UTTAR PRADESH |LUCKNOW HQ GHAZIABAD Noida Noida HO 201301
712 |UTTAR PRADESH | ALLAHABAD VARANASI EAST Varanasi Varanasi HO 221001
713 |UTTAR PRADESH | BAREILLY MEERUT Baraut Baraut HO 250611
714 |UTTAR PRADESH | KANPUR BANDA Hamirpur Hamirpur HO 210301
715 |UTTAR PRADESH |LUCKNOW HQ FAIZABAD Akbarpur Akbarpur HO 224122
716 |UTTAR PRADESH | GORAKHPUR GONDA Balrampur Balrampur HO 271201
717 |UTTAR PRADESH | KANPUR BANDA Banda Banda HO 210001
718 |UTTAR PRADESH | BAREILLY HARDOI Hardoi Hardoi HO 241001
719 |UTTAR PRADESH | BAREILLY MEERUT Meerut City Meerut City HO 250002
720 |UTTAR PRADESH | BAREILLY MORADABAD Amroha Amroha HO 244221
721 |UTTAR PRADESH | BAREILLY BIUNOR Dhampur Dhampur HO 246761
722 |UTTAR PRADESH | ALLAHABAD GHAZIPUR Ghazipur Ghazipur HO 233001
723 |UTTAR PRADESH |LUCKNOW HQ GHAZIABAD Hapur Hapur HO 245101
724 |UTTAR PRADESH |LUCKNOW HQ LUCKNOW GPO Lucknow GPO Lucknow GPO HO 226001
725 |UTTAR PRADESH |LUCKNOW HQ SULTANPUR Sultanpur(Avadh) Sultanpur (Avadh) HO 228001
726 |UTTAR PRADESH | BAREILLY BUDAUN Budaun Budaun HO 243601
727 |UTTAR PRADESH | BAREILLY SHAHJAHANPUR Shahjahanpur Shahjahanpur HO 242001
728 |UTTAR PRADESH |AGRA ALIGARH Aligarh Aligarh HO 202001
729 |UTTAR PRADESH |AGRA BULANDSHAHR Bulandshahr Bulandshahr HO 203001
730 |[UTTAR PRADESH |AGRA BULANDSHAHR Khurja Khurja HO 203131
731 |UTTAR PRADESH | GORAKHPUR AZAMGARH Mau Mau HO 275101
732 |UTTAR PRADESH | GORAKHPUR BAHRAICH Bahraich Bahraich HO 271801
733 |UTTAR PRADESH | GORAKHPUR BALLIA Rasra Rasra HO 221712
734 |UTTAR PRADESH | GORAKHPUR DEORIA Padrauna Padrauna HO 274304
735 |UTTAR PRADESH |AGRA JHANSI Jhansi Jhansi HO 284001
736 |[UTTAR PRADESH |AGRA MAINPURI Mainpuri Mainpuri HO 205001
737 |UTTAR PRADESH | ALLAHABAD MIRZAPUR Mirzapur Mirzapur HO 231001
738 |UTTAR PRADESH | GORAKHPUR GORAKHPUR Kunraghat Kunraghat HO 273008
739 |UTTAR PRADESH |AGRA AGRA Agra Fort Agra Fort HO 282003
740 |UTTAR PRADESH | BAREILLY MORADABAD Rampur Rampur HO 244901
741 |UTTAR PRADESH |AGRA ETAWAH Etawah Etawah HO 206001
742 |UTTAR PRADESH | GORAKHPUR BASTI Basti Basti HO 272001
743 |UTTAR PRADESH |LUCKNOW HQ GHAZIABAD Ghaziabad Ghaziabad HO 201001
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744 |UTTAR PRADESH |AGRA JHANSI Orai Orai HO 285001
745 |UTTAR PRADESH | BAREILLY MORADABAD Moradabad Moradabad HO 244001
746 |UTTAR PRADESH |AGRA MAINPURI Firozabad Firozabad HO 283203
747 |UTTAR PRADESH |AGRA ETAWAH Auraiya Auraiya HO 206122
748 |UTTAR PRADESH | GORAKHPUR BASTI Bansi Bansi HO 272153
749 |UTTAR PRADESH |LUCKNOW HQ RAE BAREILLY Lalganj(Raebareli) Lalganj (Raebareli) HO 229206
750 |UTTAR PRADESH |AGRA JHANSI Lalitpur Lalitpur HO 284403
751 | UTTARAKHAND DEHRADUN DEHRADUN Dehradun Cantt Dehradun Cantt HO 248003
752 | UTTARAKHAND DEHRADUN DEHRADUN Dehradun GPO Dehradun GPO HO 248001
753 | UTTARAKHAND DEHRADUN PAURI Kotdwara Kotdwara HO 246149
754 | UTTARAKHAND DEHRADUN NAINITAL Nainital Nainital HO 263002
755 | UTTARAKHAND DEHRADUN CHAMOLI Gopeshwar Gopeshwar HO 246401
756 | UTTARAKHAND DEHRADUN ALMORA Almora Almora HO 263601
757 | UTTARAKHAND DEHRADUN PAURI Lansdowne Lansdowne HO 246155
758 | UTTARAKHAND DEHRADUN PAURI Pauri Pauri HO 246001
759 | UTTARAKHAND DEHRADUN PITHORAGARH Pithoragarh Pithoragarh HO 262501
760 | UTTARAKHAND DEHRADUN TEHRI Tehri Tehri HO 249001
761 | UTTARAKHAND DEHRADUN ALMORA Ranikhet Ranikhet HO 263645
762 | UTTARAKHAND DEHRADUN DEHRADUN Roorkee Roorkee HO 247667
763 | UTTARAKHAND DEHRADUN NAINITAL Haldwani Haldwani HO 263139
764 | WEST BENGAL KOLKATA SOUTH KOLKATA Tollygunge Tollygunge HO 700033
765 | WEST BENGAL NORTH BENGAL & DARJEELING Siliguri Siliguri HO 734001
SIKKIM
766 | WEST BENGAL NORTH BENGAL & COOCHBEHAR Coochbehar Coochbehar HO 736101
SIKKIM
767 | WEST BENGAL SOUTH BENGAL NORTH HOOGHLY Chinsurah Chinsurah HO 712101
768 | WEST BENGAL NORTH BENGAL & JALPAIGURI Jalpaiguri Jalpaiguri HO 735101
SIKKIM
769 | WEST BENGAL KOLKATA BARABAZAR Barabazar Barabazar HO 700007
770 | WEST BENGAL KOLKATA BARASAT Barasat Barasat HO 700124
771 | WEST BENGAL KOLKATA NADIA NORTH Krishnanagar Krishnanagar HO 741101
772 | WEST BENGAL SOUTH BENGAL MIDNAPORE Midnapore Midnapore HO 721101
773 | WEST BENGAL KOLKATA CALCUTTA NORTH Belgharia Belgharia HO 700056
PRESIDENCY
774 | WEST BENGAL KOLKATA KOLKATA CENTRAL Park Street Park Street HO 700016
775 | WEST BENGAL KOLKATA KOLKATA NORTH Cossipore Cossipore HO 700002
776 | WEST BENGAL NORTH BENGAL & WEST DINAJPUR Balurghat Balurghat HO 733101
SIKKIM
777 | WEST BENGAL SOUTH BENGAL BANKURA Bankura Bankura HO 722101
778 | WEST BENGAL SOUTH BENGAL CONTAI Contai Contai HO 721401
779 | WEST BENGAL SOUTH BENGAL TAMLUK Tamluk Tamluk HO 721636
780 | WEST BENGAL NORTH BENGAL & JALPAIGURI Mal Mal HO 735221
SIKKIM
781 | WEST BENGAL SOUTH BENGAL MIDNAPORE Jhargram Jhargram HO 721507
782 | WEST BENGAL KOLKATA KOLKATA EAST Beleghata Beleghata HO 700010
783 | WEST BENGAL KOLKATA ALIPORE Alipore Alipore HO 700027
784 | WEST BENGAL SOUTH BENGAL PURULIA Purulia Purulia HO 723101
785 | WEST BENGAL KOLKATA MURSHIDABAD Berhampore Berhampore HO 742101
786 | WEST BENGAL SOUTH BENGAL ASANSOL Durgapur Durgapur HO 713201
787 | WEST BENGAL KOLKATA MURSHIDABAD Kandi Kandi HO 742137
788 | WEST BENGAL NORTH BENGAL & MALDA Malda Malda HO 732101
SIKKIM
789 | WEST BENGAL KOLKATA BIRBHUM Rampurhat Rampurhat HO 731224
790 | WEST BENGAL KOLKATA CALCUTTA SOUTH Baruipur Baruipur HO 700144
PRESIDENCY
791 | WEST BENGAL KOLKATA NADIA NORTH Nabadwip Nabadwip HO 741302
792 | WEST BENGAL SOUTH BENGAL BURDWAN Katwa Katwa HO 713130
793 | WEST BENGAL KOLKATA BIRBHUM Suri Suri HO 731101
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794 | WEST BENGAL KOLKATA CALCUTTA SOUTH Diamond Harbour Diamond Harbour HO 743331
PRESIDENCY
795 | WEST BENGAL KOLKATA MURSHIDABAD Raghunathganj Raghunathganj HO 742225
796 | WEST BENGAL KOLKATA NADIA SOUTH Ranaghat Ranaghat HO 741201
797 | WEST BENGAL KOLKATA NADIA SOUTH Kalyani Kalyani HO 741235
798 | WEST BENGAL SOUTH BENGAL HOOGHLY SOUTH Serampore Serampore HO 712201
799 | WEST BENGAL SOUTH BENGAL HOOGHLY NORTH Arambagh Arambagh HO 712601
800 | WEST BENGAL SOUTH BENGAL HOWRAH Salkia Salkia HO 711106
801 | WEST BENGAL SOUTH BENGAL HOWRAH Howrah Howrah HO 711101
802 | WEST BENGAL KOLKATA BARASAT Basirhat Basirhat HO 743411
803 | WEST BENGAL KOLKATA CALCUTTA NORTH Barrackpore Barrackpore HO 700120
PRESIDENCY
804 | WEST BENGAL KOLKATA Kolkata GPO Kolkatta GPO Kolkatta GPO HO 700001
805 | WEST BENGAL SOUTH BENGAL ASANSOL Asansol Asansol HO 713301
806 | WEST BENGAL SOUTH BENGAL ASANSOL Raniganj Raniganj HO 713347
807 | WEST BENGAL SOUTH BENGAL BURDWAN Burdwan Burdwan HO 713101
808 | WEST BENGAL NORTH BENGAL & DARJEELING Darjeeling Darjeeling HO 734101
SIKKIM
809 | WEST BENGAL NORTH BENGAL & SIKKIM Gangtok Gangtok HO 737101
SIKKIM
810 | WEST BENGAL Kolkata A-N Islands Port Blair Port Blair HO HO 744101

Annexure IIT

List of recognised stockexchanges authorised as receiving offices for the Sovereign Gold Bonds 2019-20

1. National Stock Exchange of India Ltd. (NSE)

2. Bombay Stock Exchange Ltd. (BSE)

(Refer to para 2(b) of notification dated September 30, 2019)
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